OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HQs) : DELHI
ORDER

In order to ensure equal pendency of Commercial Courts of Central District,
Tis Hazari Courts, Delhi, the following cases mentioned in Column No.3 presently pending
in the court of District Judges, Commercial Courts (Central) mentioned in Column No.2 are
hereby withdrawn and assigned to the court of District judges, Commercial Courts,(Central)
mentioned in the Column No.4 for disposal in accordance with law, with immediate effect :-

S. | Name of Transferor Court Cases as per list attached Name of Transferee Court
No (Column No-2) {Column No-03) (Column No-4)

1 |Ms. Illa Rawat, Misc. Case:-5.N0.89 to 107, 116 to 136, [Sh. Amit Kumar,

Ld, District Judge, 167 to 176 Ld. District Judge,
{Comm.Court-03) Plaintiff Evidence:-Sr. No. 300 t0 334 [(Comm.Court-08)
{Central) Total:- 85 {Central)

Plaintiff Evidence:- 5.No. 3to 12 Sh. Rajesh Kumar Goel,

2 |Sh. Nikhil Chopra, Misc. Argument:-S.No. 13 to 22 Ld. District judge,

Ld. District Judge, Total :- 20 (Comm.Court-02)
{Comm,Court-06) (Central)
(Central) Misc.Case:-5.No. 1 to 20, 23 to 52 Sh. Sanjay Sharma-II
Misc, Argument:-S.No. 3 to 12 Ld. District Judge,
Total:- 6o (Comm.Court-11)
(Central)
Misc. Case:- S.No. 53 to 102 Sh. Manoj Kr. Nagpal,
Total :- 50 Ld. District Judge,
{Comm.Court-13)
{Central)

3 |Sh. Mukesh Xr. Gupta, Misc. Cases:~ 8§.No. 1 to 32, 34 to 54, Ms. Ravinder Bedi,
Ld. District Judge, 63 to 81, 86 to 98, 107 to 116, Ld. District judge,
(Comm.Court-07) 118 to 121, 124 {(Comm.Court-12)
(Central) Plaintiff Evidence:- S.No. 1 to 21 (Central)

Misc. Argument:-S. No. 1 to 21
Issue:- S.No.1to 5
Total:- 147

4 |Sh. Deepak Garg, Misc. Argument:-5.No. 90 to 110 Sh. Amit Kumar,

Ld. District Judge, Misc. Case:- S.No. 145 to 149 Ld. District Judge,
{Comm.Court-09)} 175 to 179 (Comm.Court-08)
(Central) Plaintiff Evidence:-S.No. 201 to 294 (Central)

Total:- 35

immediately to the transferee court well before the next date of hearing fi

Besides the above mentioned cases in the list, if there is any connected left over or sent to
the other court, the same be also sent to the transferee court(s) along with the main case(s).
The cases fixed for order/Judgment, designated and targeted cases shall not be transferred.

The Ahlmad of the transferor courts shall send the case files/records/proceedings

d in the matter.

The list of cases to be transferred shall be notified to the public at large’s | as to avoid any
inconvenience to the public/litigants and lawyers. S?

‘_}i_mfflw

(SANJAY GARG-I)
Principal District & Sessions Judge (HQs)

Delhi

"
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No. fF.3(4}/DJ/Comm.C/2024 Dated:
Sub:- Cases transfer (Commercial Courts),Central.
Copy forwarded for information & necessary action to :

1. The Registrar General, Hon'ble High Court of Delhi, New Delhi.

2. The Officers concerned.

3. The AO(J)/Branch In-Charge, Admn. Branch (I,II&III}), General Branch, Filing Section
{(Central),E-Sewa-cum-Suvidha Kendra, Tis Hazari Courts, Delhi.

4. The PS/Readgr to undersigned.

5. The Ahlimad of the concerned courts, Tis Hazari Courts, Delhi.

6. TheSecretaries, all Delhi Bar Association, Delhi/New Delhi,

X.~The Website Committee (English/Hindi) Tis Hazari Courts, Delhi to display the transferred

cases list on the website,
8. The R&I Branch (Central) for uploading LAYERS.

Principal District & Sessions Judge (HQs)
Delhi

%
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District and Sessions Judge, Central, THC
IN THE COURT OF:Ms. llla Rawat
DISTRICT JUDGE (COMMERCIAL COURT) - 03, CENTRAL, THC

Sr. Cases Party Name Next Date Next Purpose
1 CS (COMM)/891/2023 | NEPATHYA COMMUNICATIONS Vs DIRECTORATE OF KNOWLEDGE MANAGEMENT 10-09-2024 | Consideration
? AGRICULTURE THROUGH ITS UNDER SECRETARY
: 2 CS (COMM)/955/2023 RAMJAS SHARMA Vs M/S ACCORD ELECTRO POWER LTD 23-08-2024 | Consideration
] 3 OMP (COMM.)/32/2024 | Pawan Kumar Gupta Vs Municipal Corporation Of Delhi 01-10-2024 | Consideration
< 1 4 OMP (COMM.)/61/2024 | Parveen Kumar Ponia Vs Indiabulls Housing Finance Ltd 13-09-2024 | Consideration
%l 5 OMP (COMM.)/62/2024 | Union Of India Vs M/s Enkay Enterprises 20-09-2024 | Consideration
c;:,\' ; 6 CS (COMM)/175/2024 | Axis Bank Ltd Vs Harendra Kumar 30-08-2024 | Consideration
% 7 | CS(COMM)/185/2024 | Varun Paliwal Vs Nichi Manufacturing Pvt Ltd 24-09-2024 | Consideration
™ : 8 Execution MR MUKESH GOEL Vs Municipal Corperation of Delhi 31-08-2024 | Consideration
5 (Comm.})/321/2024
| 9 Misc DJ/332/2024 Surendra Kumar Sharma And Ors Vs Pnb Housing Finance Ltd 19-09-2024 | Consideration
]! 10 CS (COMM)/369/2024 NEERAJ SINGHAL Vs M/S HEERA GARMENTS 21-08-2024 | Consideration
i 11 OMP (I} Ugro Capital Ltd Vs Abhinav Advertising 28-08-2024 | Consideration
; (COMM.)/436/2024
i 12 OMP (1) Ugro Capital Ltd Vs Balaji Converter 03-09-2024 | Consideration
; (COMM.)/438/2024
g 13 CS (COMM)/440/2024 | Ramesh Brij Lal Santani Vs Tajinder Kumar Bindal 26-09-2024 | Consideration
14 CS (COMM)/454/2024 | M/s Samunder Saree Centre Vs M/s Puja Textiles 17-09-2024 | Consideration
3 15 CS (COMM)/529/2024 | M/s Khurana Brothers Footwear Vs M/s Ravi Boot House 24-08-2024 | Consideration
3 16 CS (COMM)/647/2024 | Arna Impex Pvt Limited Vs Shyam Khandelwal 17-09-2024 | Consideration
i 17 CS (COMM)/656/2024 | Rashi Santosh Soni Vs Rajesh Sharma 20-09-2024 | Consideration
i 18 oM (1) Axis Bank Ltd Vs Jubair 25-09-2024 | Consideration
(COMM.)/695/2024
19 CS (COMM)/699/2024 Prism Johnson Limited Vs Zenith Flooring Services Private Limited 06-09-2024 | Consideration
20 CS (COMM)/710/2024 | Ranjan Kumar Behera Vs Hpl Electric And Power Limited 21-08-2024 | Consideration

Civil Pending Cases
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St Cases Party Name Next Date Next Purpose
No.
;21 CS (COMM)/711/2024 | State Bank Of India Vs Mohammed Waggas Kakangarai 24-09-2024 | Consideration
22 CS (COMM)/728/2024 | STATE BANK OF INDIA Vs Mahalaxmi Dye India Pvt Limited Through Its Directors Mr Satish 24-09-2024 | Consideration
Sharma And Mr Kapil Sharma
23 OMP (1) Axis Bank Ltd Vs Nitin Thakran 24-08-2024 | Consideration
(COMM.)/768/2024
24 CS (COMM)/790/2024 | M/s Envogue Furnishings India Pyt Ltd Vs M/s Goyal Agencies Through Its Prop Mr Anish Goyal | 22-08-2024 | Consideration
25 CS (COMM)/846/2024 | Ultratech Cement Limited Vs NATHIYA CHARITABLE TRUST 31-08-2024 | Consideration
26 CS (COMM)/847/2024 Manoj Kumar Vs VISHESH JAIN 31-08-2024 | Consideration
27 CS (COMM)/874/2024 | MADAN LAL Vs SANTOSH UPADHYAY 17-09-2024 | Constideration
28 CS (COMM)/894/2024 SAKARNI PLASTER INDIA PRIVATE LIMITED Vs VIJAY TALWAR 31-08-2024 | Consideration
29 CS (COMM)/896/2024 | BCC FUBA INDIA LIMITED Vs Livguard Energy Technologies Private Limited 07-09-2024 { Consideration
30 CS DJ/627/2020 SHABANA BEGUM Vs M/S BUKHARI TOURS AND TRAVEL PVT. LTD. 30-08-2024 | Defendant/
Respondent Evidence
31 CS (COMM)/2338/2022 M/S RAJAT FOAM SALES Vs BRIJBAS! ART PRESS LTD. 23-08-2024 | Defendant/
Respondent Evidence
32 CS (COMM)/2705/2022 DHIRAJ GABA Vs NARENDER SHARMA 18-09-2024 | Defendant/
Respondent Evidence
33 CS (COMM)/334/2023 KAPIL KUMAR SEHGAL Vs SANJEEY DUGGAL 21-10-2024 | Defendant/
Respondent Evidence
34 CS (COMM)/1003/2023 RAJESH KUMAR GUPTA PROPRIETOR OF M/S BALAJI AND ASSOCIATES Vs MUNICIPAL 27-08-2024 Defendant/
CORPORATION OF DELHITHROUGH ITS COMMISSIONER Respondent Evidence
35 CS (COMM)/1262/2023 |SK RAHIM Vs MS DAYAL CLOTHIERS EXPORTS 22-08-2024 | Defendant/
Respondent Evidence
36 CS DJ/6052/2018 SUMAN GROVER PROP OF M/S GROSON ENGINEERS Vs M/S VARUN GUPTA AND CO. 10-09-2024 | Final Arguments
37 CS (COMM)/2633/2019 | M/s RAJDHANI TRADING CO Vs M/S PRABHAT DALL INDUSTRIES AND ANR 22-10-2024 | Final Arguments
38 Cs (COMMY/477/2021 S CHAND AND CO LTD Vs ABHINT BHATTARCHARJEE 17-09-2024 { Final Arguments
39 CS (COMM)/1229/2021 | M/s KANCHAN FASHION PLTD Vs Ms. ABHA HARSHWARDHAN VERMA 07-09-2024 | Final Arguments
40 CS (COMM)/5234/2021 SHREE METALS Vs PAUL ELECTRICAL 13-09-2024 | Finai Arguments
1 OMp (COMM.)/96/2022 STAYA PRAKASH PANWAR Vs IDFC FIRST BANK LTD 04-09-2024 | Final Arguments
42 CS (COMM)/870/2022 ESS KAY TRADING COMPANY Vs SWASTIK INDUSTRIES INDIA 02-09-2024 | Final Arguments
43 CS (COMM)/995/20272 M/S RAM NIWAS GOEL Vs NORTH DELHI MUNICIPAL CORPORATION 24-08-2024 | Final Arguments

e




Sr. Cases Party Name Next Date Next Purpose
No,

144 CS (COMM)/1229/2022 Punjab NATIONAL BANK Vs M S MAYANKA BAGS AND ANR 04-09-2024 | Final Arguments
45 CS (COMM)/1282/2022 | ADIDAS AG Vs JAI PRAKASH 31-08-2024 | Final Arguments
46 CS (COMM)/1994/2022 | ICIC) BANK LIMITED Vs BAL KISHAN 29-08-2024 | Final Arguments
47 CS (COMM)/2057/2022 | ADITYA INFOTECH LTD. Vs M/s V.S. COMPUTERS 06-09-2024 | Final Arguments
48 CS (COMM)/2139/2022 | axis BANK LTD Vs GULAB CHAND CHHAJER 02-09-2024 | Final Arguments
49 CS (COMM)/2140/2022 | AXIS BANK LTD Vs PARDEEP KESHWAN! 29-08-2024 | Final Arguments
50 CS (COMM)/2286/2022 | SPACE 4 BUSINESS SOLUTION PVT LTD Vs DISTRICT ELECTION OFFICER NEW DELH| 27-08-2024 | Final Arguments
51 CS (COMM)/2309/2022 | NIKE INNOVATE CV Vs JAGPREET SINGH 31-08-2024 | Final Arguments
52 CS (COMM)/2459/2022 | CANARA BANK Vs SCENTED SEASON 21-08-2024 | Final Arguments
53 CS (COMM)/335/2023 | pUMA SE Vs SOMNATH SINDWANI 21-08-2024 | Final Arguments
54 CS (COMM)/423/2023 [ STATE BANK OF INDIA Vs KAILASH 27-08-2024 { Final Arguments
55 CS (COMM)/600/2023 MEENAKSHI GOEL Vs YFC PROJECTS PRIVATE LIMITED 30-08-2024 | Finai Arguments
56 CS (COMM)/614/2023 | M/S CHAHAT JWELLERS Vs VARDHMAN JEWELS 03-09-2024 | Final Arguments
57 CS (COMM)/642/2023 | STATE BANK OF INDIA Vs RAVI BALUJA, SOLE PROP. M/S HONEY KIDZ 23-09-2024 | Final Arguments
58 CS (COMM)/717/2023 GURDAYAL AND SONS THROUGH ITS PARTNER HITESH SUNEJA Vs SAGA PAPERS THROUGH 04-09-2024 | Final Arguments

ITS PROPRIETOR VIKRAM WASANDI
59 CS (COMM)/718/2023 | ICICI BANK LIMITED Vs SAMEER KHAN AND ANR 23-08-2024 | Final Arguments
60 CS (COMM)/746/2023 | IDB] BANK LIMITED Vs ALPA AKASH KOTHARI 17-09-2024 | Final Arguments
61 CS (COMM)/783/2023 CANARA BANK Vs RIEHEN INFOSOLUTIONS PVT LTD 03-09-2024 | Final Arguments
62 CS (COMM)/817/2023 SUSHANT SHYAM Vs M/S AMRIT LAL KANWAR LAL 10-09-2024 | Final Arguments
63 CS (comMm)/848/2023 | UMESH TYAGI Vs MCD 29-08-2024 | Final Arguments
64 CS (COMM)/866/2023 HANDLOOM FABRICS Vs MAYUR OMPRAKASH KRISHNAN] 05-09-2024 | Final Arguments
65 CS (COMM)/867/2023 | VIKAS ENTERPRISES Vs MAYUR OMPRAKASH KRISHNANI 05-09-2024 § Final Arguments
00 CS (COMM)/1131/2023 SUPRABHAT ELECTRIC CO PVT LTD Vs LAKSHMI BANSAL 27-08-2024 | Final Arguments
67 CS (COMM)/1158/2023 | PUNJAB NATIONAL BANK Vs BARKAT BAZAAR PVTLTD 24-08-2024 | Final Arguments
68 C5 DJ/1077/2019 M/S BENCARDO BATHWARE INDIA PVT. LTD. Vs MANJUNATH HEDGE 30-09-2024 | For Case
Management Hearing
69 CS (COMM)/ 1 743/2020 MITHALI RAJ Vs MEDALLIN SPORTS PRIVATE LTD AND ORS. 26-11-2024 | For Case
Management Hearing
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Sr. Cases Party Name Next Date Next Purpose
No.

70 Counter Claim/18/2021 | M/S MEDALLIN SPORTS PRIVATE LIMITED Vs MS. MITHALI RAJ 26-11-2024 | For Case
Management Hearing

71 CS (COMM)/2605/2022 | M/S UTSAV THROUGH ITS PARTNER SHRI CHIRAG SACHDEVA Vs SHRI VIKAS GUPTA PARTNER/ | 06-00-2024 | For Case
PROP OF M/S MALA CARDS Management Hearing

72 CS (COMM)/381/2023 | M/S ASHOKA BEADS CORPORATION PVT LTD Vs M/S O C SWEATERS LLP 17-09-2024 | For Case
Management Hearing

73 CS (COMM)/493/2023 | SEEMA RATHORE Vs YUNUS 18-09-2024 | For Case
Management Hearing

74 CS (COMM)/772/2023 | M/S KIRPA RAM RAMUJI DASS Vs DAYANIDHI TEXTILES PRIVATE LIMITED 03-09-2024 | For Case
Management Hearing

75 CS (COMM)/773/2023 | DK ASSOCIATES Vs RAIL LAND DEVELOPMENT AUTHORITY 20-09-2024 | For Case
Management Hearing

76 CS (COMM)/813/2023 | THE INDIAN EXPRESS PRIVATE LIMITED Vs MS. ANISHA JAINPROP.M/S SANTOSH 28-08-2024 | For Case
ADVERTISINGS Management Hearing

77 CS (COMM)/953/2023 | SURYA ROSHNI LIMITED Vs DHURI PLASTIC PVT LTD 24-09-2024 | For Case
Management Hearing

78 CS (COMM)/1244/2023 | MIS VAN INKS AND CHEMICALS PVT.LTD. THROUGH ITS DIRECTOR SH. VIKAS KAPOOR Vs M/S | 27-08-2024 | For Case
ROYCE PACK PRIVATE LIMITEDTHROUGH ITS DIRECTORS/ AUTHORIZEDSIGNATORIES Management Hearing

79 CS (CGMM)/1601/2023 | Shri Sarthak Sardana Vs Rajneesh Kumar 13-09-2024 { For Case
Management Hearing

80 CS (COMM)/1631/2023 | Canara Bank Vs Sangita 17-09-2024 { For Case
Management Hearing

81 CS (COMM)/55/2024 M/s Orange Education Private Limited Vs Partha Majumdar 18-09-2024 | For Case
Management Hearing

82 CS (COMM)/56/2024 State Bank Cf India Vs Raj Kumari 25-10-2024 | For Case
Management Hearing

83 CS (COMM)/57/2024 Mr H D Daga Vs Sh Kamal Kishore Sharma 09-12-2024 | For Case
Management Hearing

84 CS8 (COMM)/357/2024 | Nawal Khera Vs Baby Khera 30-08-2024 | For Case
Management Hearing

85 CS (COMM)/467/2024 | M/s Vastram India Pvt Ltd Vs M/s A Active Enterprises 23-08-2024 | For Case
Management Hearing

CS (COMM)/479/2024 | PRACHI INDIA PVT LTD Vs MOTHER MARY PUBLIC HIGH SCHOOOL 15-10-2024 | For Case

Management Hearing




Sr. Cases Party Name Next Date Next Purpose
| No.
87 CS (COMM)/2733/2022 | SHWETA SHARMA Vs M/S DEVYANI FOOD INDUSTRIES LTD 10-09-2024 | issues
88 CS (COMM)/91/2023 ICICI BANK LTD. Vs RISHI RAJ 21-08-2024 | Judgement
89 CS (COMM)/767/2022 | ICICI BANK Vs GANESH KUMAR 25-09-2024 | Misc./ Appearance
50 CS (COMM)/905/2022 | UNION BANK OF INDIA Vs MESSERS RADHA KRISHNA TRADERS 11-11-2024 | Misc./ Appearance
a1 CS (COMM)/1130/2022 | ICICI BANK LTD. Vs RAHUL RAJ 27-08-2024 | Misc./ Appearance
92 CS (COMM)/1203/2022 | RAVINDRA KUMAR SHARMA Vs RAJINDER KUMAR 23-08-2024 | Misc./ Appearance
, 93 CS (COMM)/1318/2022 | ICICI BANK LTD Vs MAA VAISHNO BRIGHT BAR STEEL 23-09-2024 | Misc./ Appearance
, 94 CS (COMM)/1391/2022 | M/S SUPER FIREL PVT. LTD. Vs M/S INLAND WORLD LOGISTIC P V T.LTD. 07-10-2024 | Misc./ Appearance
4 95 CS (COMM)/1603/2022 | ICICI BANK LTD Vs YASHPAL SINGH 23-09-2024 | Misc./ Appearance
96 CS (COMM)/1726/2022 | ICICI BANK LTD. Vs SORABH 24-08-2024 | Misc./ Appearance
: 97 CS (COMM)/1727/2022 | ICICI BANK LTD. Vs JATIN K SHARMA 24-08-2024 | Misc./ Appearance
93 CS (COMM)/1729/2022 | ICICI BANK LTD. Vs RAHUL 11-09-2024 | Misc./ Appearance
f 99 CS (COMM)/1772/2022 | HARSH CLEAN DHAN PVT LTD Vs RAJ COPIER 28-08-2024 | Misc./ Appearance
100 | CS (COMM)/1948/2022 | PUNJAB NATIONAL BANK Vs SATYA BAD! PRADHAN 10-09-2024 | Misc./ Appearance
101 [ CS (COMM)/1995/2022 | ICICI BANK LIMITED Vs DINESH GUPTA 17-09-2024 | Misc./ Appearance
102 | CS {COMM)/2021/2022 | ICICI BANK LIMITED Vs SUBHRAJIT ROUT 27-09-2024 | Misc./ Appearance
_ 103 | CS(COMM)/2180/2022 | M/S S. K. EDUCATIONS PVT LTD Vs THE BACHPAN PRIDE 18-09-2024 | Misc./ Appearance
104 | CS (COMM)/2339/2022 | ICICI BANK LTD. Vs MADAN LAL 21-08-2024 } Misc./ Appearance
': 105 | CS (COMM)/2451/2022 |ICICI BANK LIMITED Vs ARVIND MODY 07-10-2024 | Misc./ Appearance
A 106 | CS (COMM)/2724/2022 | B K INDUSTRIES Vs JAI BHARAT AUTOMOBILES 13-09-2024 | Misc./ Appearance
; 1' : 107 | Contempt M/s DURGA ENTERPRISES Vs NITISH KUMAR GOEL 27-08-2024 | Misc./ Appearance
t Ei Petition/14/2023
o 108 | Execution PLASTOCRAFT SANITARY INDIA PVT LTD Vs MARG LIMITED THROUGH ITS DIRECTORS 30-08-2024 | Misc./ Appearance
L ® | (Comm.)/81/2023 GORREPATI KAMAKRISHNA , REVATI VEERAPPAN
109 | CS(COMM)/117/2023 | ICICI BANK LIMITED Vs MR. ARJUN PRASAD PANTHI 30-08-2024 | Misc./ Appearance
110 | CS (COMM)/156/2023 | iICICI BANK LIMITED Vs AFZAL 30-09-2024 | Misc./ Appearance
111 1 OMP M/S RANIGANJ NURSING HOME AND DIAGNOSTIC CENTRE AND ORS Vs BHARTI GANGULY 30-09-2024 | Misc./ Appearance
(COMM.)/158/2023
112 | Execution HARJEET KAUR Vs DAVINDER ANAND 22-08-2024 | Misc./ Appearance
© L {Comm.)/258/2023
=




Sr. Cases Party Name Next Date Next Purpose
No.
113 [ CS{COMM)/301/2023 ICICI BANK LIMITED Vs RAVINDRA PRATAP SINGH AND ANR 15-10-2024 | Misc./ Appearance
114 | Execution BANK OF INDIA Vs SANGAM ZARI CENTRE THROUGH ITS PROP SATISH BABU JAIN 25-09-2024 | Misc./ Appearance
¢ | (Comm.)/479/2023
115 | Execution M/S AMAN POLY PLAST PVT. LTD Vs M/S FRISCO FAB DYEING AND PRINTING PRIVATE LIMITED [ 23-09-2024 | Misc./ Appearance
(Comm.)/535/2023
116 | CS (COMM)/626/2023 | ICICI BANK LIMITED Vs SURJEET SINGH 02-09-2024 | Misc./ Appearance
117 | CS (COMM)/736/2023 KALYAN DUTT Vs RAM NIWAS SHIV RATAN 04-09-2024 | Misc./ Appearance
118 [ CS (COMM)/744/2023 INLAND WORLD LOGISTICS PVT LTD. Vs MULTISTO MARKETING LTD. ORS 03-09-2024 | Misc./ Appearance
119 | CS (COMM)/749/2023 | SMT SUDESH KUMARI Vs M/S SREERAM VANIYA GLOBAL EXiM PVT LTD 20-09-2024 | Misc./ Appearance
120 | OMP (1) Tata Capital Financial Services Ltd Vs Amarjest Earth Movers 04-09-2024 | Misc./ Appearance
(COMM.)/784/2023
121 | CS (COMM)/803/2023 MAHENDRU TAX FAB THROUGH ITS SOLE PROPRIETOR NAMELY MAHENDER CHAWLA Vs M/S. | 27-08-2024 | Misc./ Appearance
SUPER STUD THROUGH ITS PROPRIETOR NAMELY MOHIT SETH
122 | CS (COMM)/879/2023 ICICI BANK LIMITED Vs SKS TELECOMES PVT LTD 23-09-2024 | Misc./ Appearance
123 | CS (COMM)/895/2023 MS. MEGHA SINGHAL Vs CENTRAL BANK OF INDIA 10-09-2024 | Misc./ Appearance
124 | CS (COMM)/942/2023 PRAMOD SINGHAL @ PRAMOD KR. SINGHAL THROUGH ATTORNEY HITESH SINGHAL Vs SURAJ | 15-10-2024 | Misc./ Appearance
KUMAR PARMAR
125 [ CS (COMM)/954/2023 BANK OF BARODA Vs VIJAY KUMAR GUPTA 07-10-2024 | Misc./ Appearance
126 | CS (COMM)/1038/2023 | M/S DURGA TRADING CO. Vs M/S PCL ENTERPRISES 11-09-2024 | Misc./ Appearance
127 | CS(COMM)/1069/2023 | M/S DINESH SANITARY STORE THROUGH ITS AUTHORIZED REPRESENTATIVE MR. MUKUL 30-09-2024 | Misc./ Appearance
SINGH Vs M/S CHOUHAN INFRATECH
128 | CS (COMM)/1088/2023 | M/S S. K. EDUCATIONS PVT. LTD. Vs SH. MILKHiI RAM EDUCATIONAL SOCIETY 18-09-2024 | Misc./ Appearance
129 | CS (COMM)/1157/2023 | RAJA RAM JHAWAR PROP OF M/S JHAWAR FOOD GRAINS Vs NITAl JAYSHOWAL PROP M/S 14-10-2024 | Misc./ Appearance

JAYSHOWAL ENTERPRISE

CS (COMM)/1177/2023 | GAURAV GARG Vs GIRDHAR GOPAL GUPTA 21-08-2024 | Misc./ Appearance
CS (COMM)/1183/2023 | M/S GUPTA EMPORIUM Vs M/S HARYANA HANDLOOM HOUSE 30-08-2024 [ Misc./ Appearance
CS (COMM)/1289/2023 | CANARA BANK Vs MS. NEHA KUMARI AND ORS. 04-10-2024 | Misc./ Appearance
CS (COMM)/1290/2023 | M/S SUREKHA DESIGNS PVT LTD Vs SHRI BALDEV KRISHNA 30-11-2024 | Misc./ Appearance
CS (COMM)/1313/2023 | STATE BANK OF INDIA Vs RAM AVTAR 30-08-2024 | Misc./ Appearance
CS (COMM)/1579/2023 | Narinder Singh Vs Sanjeev Kumar (goldy) 21-08-2024 | Misc./ Appearance
- L,E:S_(COMM)/Q/ZOM Central Bank of india Vs Munni 09-09-2024 | Misc./ Appearance
S




St. Cases Party Name Next Date Next Purpose
No.
137 | Execution Consortium Securities Pvt Ltd Vs lifs Securities Services Ltd 13-09-2024 | Misc./ Appearance
(Comm.})/23/2024
138 | Execution Vikas Mittal Vs Municipal Corporation Of Delhi 09-09-2024 | Misc./ Appearance
(Comm.)/43/2024
139 | OMP {COMM.)/44/2024 | Indian Institute Of Technology Kanpur Vs Airport Handling Services 28-08-2024 | Misc./ Appearance
140 | Execution Meena Tanwar Vs Municipal Corporation Of Delhi 05-09-2024 | Misc./ Appearance
(Comm.)/64/2024
141 | Execution Raja Garg Vs Municipal Corporation Of Delhi 05-09-2024 | Misc./ Appearance
(Comm.)/65/2024
142 | CS (COMM)/69/2024 Namoh Sales India Pvt Limited Vs Sethi Pigments Private Limited 10-09-2024 | Misc./ Appearance
143 | CS (COMM)/70/2024 Surekha Designs Pvt Ltd Vs Rishabh Varshney 09-09-2024 | Misc./ Appearance
144 | CS (COMM)/85/2024 Rakesh Sehgal Vs Ravinder Kumar 23-09-2024 | Misc./ Appearance
145 | CS (COMM)/86/2024 Anita Luthra Vs Manish Sharma 21-08-2024 | Misc./ Appearance
146 | Execution M/s Mohd Rashid Vs Municipal Corporation Of Delhi 06-09-2024 | Misc./ Appearance
(Comm.)/90/2024
147 | CS (COMM)/94/2024 M/s Princemn Ornaments Private Limited Vs M/s Sky Jewels 17-09-2024 | Misc./ Appearance
148 | Execution Ravinder Vs Municipal Corporation Of Delhi 23-08-2024 | Misc./ Appearance
(Comm.)/129/2024
149 | CS (COMM)/169/2024 | M/s Buy Right Impex Lmt Through Its Ar Vs Sswaadesh Agro Pvt Ltd 13-09-2024 | Misc./ Appearance
150 | CS (COMM)/182/2024 Amardeep Dhaiya Prop Deep Builders Vs Rec Infra Ventures Ltd 02-09-2024 | Misc./ Appearance
151 | CS (COMM)/204/2024 | Meenu Vs Ashish Kumar 03-09-2024 | Misc./ Appearance
152 | CS (COMM)/211/2024 | LUXMI DRY FRUITS AND SPICES Vs S. R. TRADERS AND ORS. 27-08-2024 | Misc./ Appearance
153 [ OMP (1) Tata Capital Ltd Vs Jai Bhagwan 27-09-2024 | Misc./ Appearance
(COMM.)/237/2024
154 | Execution Design Associates Inc Vs Employees State Insurance Corporation 28-08-2024 | Misc./ Appearance
(Comm.)/238/2024
155 | CS (COMM)/238/2024 | Manshu Arora Prop Of M/s Arora Fabric Vs M/s Sai Sales 03-09-2024 | Misc./ Appearance
156 [ Execution Shiv Dutt Sharma Vs Municipal Corporation Of Deihi 23-08-2024 | Misc./ Appearance
(Comm.)/249/2024
157 | Execution Indian Bank Vs Anushka Creations And Anr 27-09-2024 | Misc./ Appearance
| (Comm.)/256/2024

SR Ios
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158 | Execution Rameshwar Vs MCD 23-08-2024 | Misc./ Appearance
' (Comm.)/263/2024

159 | OMP () Tata Capital Ltd Vs Samrat impex 27-08-2024 | Misc./ Appearance
(COMM.)/266/2024

160 | OMP ()) Deb Bank Ltd Vs Mohd Umar Miyan 02-09-2024 | Misc./ Appearance
(COMM.)/290/2024

161 | CS(COMM)/291/2024 | Sde Agro Private Limited Vs Bhuvaneshi Traders 11-09-2024 | Misc./ Appearance

162 1 CS (COMM)/300/2024 | Siemens Healthcare Private Limited Vs Wellness Pathcare India Lip 30-09-2024 | Misc./ Appearance

163 [ Execution Jawaher Lai Vohra  Through Poa Rajesh Vohra Vs Rajiv Kumar 24-09-2024 | Misc./ Appearance
(Comm.)/307/2024

164 | CS (COMM)/323/2024 Super India Shoe Material Private Limited Vs Lal Mohammed Shaikh 06-09-2024 | Misc./ Appearance

165 | OMP (1) HDFC BANK LTD Vs KRISHAN JAIN PARKASH 09-09-2024 | Misc./ Appearance
(COMM.)/330/2024

166 | OMP (1) DCB BANK LTD Vs ANKIT GUPTA 23-08-2024 | Misc./ Appearance
(COMM.)/331/2024

167 | OMP {1} Tata Capital Ltd Vs Satvir Singh 11-09-2024 | Misc./ Appearance
(COMM.)/345/2024

168 | OMP (1) Hdfc Bank Ltd Vs Kapil Dev Joshi 02-09-2024 | Misc./ Appearance
(COMM.)/357/2024

169 | CS (COMM)/405/2024 | JAY SHANKAR KUMAR Vs M/S CAPRI GLOBAL HOUSING FINANCE LT 28-08-2024 | Misc./ Appearance

. 170 | CS (COMM)/406/2024 | State Bank Of India Vs Ram Sukhi 30-09-2024 | Misc./ Appearance

1 171 | CS (COMM)/449/2024 Vikas Jain Vs Sharan Elecmach Pvt Ltd 24-08-2024 | Misc./ Appearance

. j 172 | OMP (1) Axis Bank Ltd Vs Kajai 20-09-2024 | Misc./ Appearance
o (COMM.)/465/2024

: 173 | OMP (1) HDFC BANK LTD Vs Harbhajan Singh 20-09-2024 | Misc./ Appearance
o (COMM.)/471/2024

: 174 | OMP (l).' DCB BANK LTD Vs Jalan Translogistics India Ltd 8099 03-09-2024 | Misc./ Appearance
i {COMM.)/488/2024

5 175 | OMP (1) Tata Capital Ltd Vs Haryana Stone Crushing Co 02-09-2024 | Misc./ Appearance
(COMM.)/548/2024

176 | OMP (l) HDFC BANK LTD. Vs JAMEEL KHAN 08-10-2024 | Misc./ Appearance
P (COMM.)/587/2024

o &
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No.

294 | CS {COMM)/2749/2022 |ICICI BANK LTD. Vs MANISH CHAUHAN 03-09-2024 | Plaintiff/Petitioner
Evidenca

295 | Counter Claim/5/2023 PURPLE PAPER PRODUCTS PVT. LTD. Vs NARSINGH DASS AND CO. 23-08-2024 § Plaintiff/Petitioner
Evidence

296 | Counter Claim/9/2023 DO BEST INFOWAY Vs NORTH EASTERN CARRYING CORPORATION LTD 30-08-2024 | Plaintiff/Petitioner
Evidence

297 | Counter Claim/10/2023 | HLG TRADING THROUGH AUTHORIZED SIGNATCRY SH.GAGAN GOYAL Vs NORTH EASTERN 30-08-2024 | Plaintiff/Petitioner
CARRYING CORPORATION LTD THROUGH ITS PRINCIPAL OFFICER Evidence

298 | Counter Claim/11/2023 | GOYAL IMPEX AND INDUSTRIES LIMITED Vs NORTH EASTERN CARRYING CORPORATICN LTD 30-08-2024 | Plaintif{/Petitioner
Evidence

299 | CS {COMM)/51/2023 ORIENT BLACKSWAN PVT LTD Vs PUSHP LATA SHARMA 04-09-2024 | Plaintiff/Petitioner
Evidence

300 |CS ({COMM)/69/2623 ICICI BANK LIMITED Vs SHREE RAMA KRISHNA CARRYING CORN DELHI 24-09-2024 | Plaintiff/Petitioner
Evidence

301 CS (COMM)/70/2023 {CICI BANK LIMITED Vs SPEEDMAN SERVICES AND ANR 21-08-2024 | Plaintiff/Petitioner
Evidence

302 | CS (COMM)/109/2023 STATE BANK OF INDIA Vs DHRAMWATI DECEASED THROUGH LR S 13-09-2024 | Plaintiff/Petitioner
Evidence

303 | CS{COMM)/241/2023 STATE BANK OF INDIA Vs KISHAN 23-09-2024 | Plaintiff/Petitioner
Evidence

304 | CS{COMM)/311/2023 M/S AHMED ZAl YASSER LTD Vs M/S KESHAR DEO RAMESH KUMAR 04-09-2024 | Plaintiff/Petitioner
Evidence

305 |CS(COMM)/380/2023 NOVEL CONSULTANCY SERVICES PVT LTD Vs VAISHALI SANJAY CHANDARANA 25-11-2024 | Plaintiff/Petitioner
Evidence

306 | CS{COMM)/473/2023 HARSH CLEAN DHAN PVT LTD Vs ALOKE KUMAR PAL PROP. OF ANISHA ENTERPRISE 28-08-2024 | Plaintiff/Petitioner
Evidence

307 | CS(COMM)/494/2023 KIRAN ROADWAYS PRIVATE LIMITED Vs RT PACKAGING LIMITED 27-08-2024 | Plaintiff/Petitioner
Evidence

308 | CS(COMM)/528/2023 M/S ANIRAJ DISTRIBUTORS P LTD Vs M/S S N ENVIRO TECH PVT LTD 06-09-2024 { Plaintiff/Petitioner
Evidence

309 | CS (COMM)/601/2023 M/S ANKUR PIPES PVT LTD. Vs MANISH JAISWAL PROPRIETOR OF OM TRADERS 03-09-2024 | Plaintiff/Petitioner
Evidence

310 | CS (COMM)/656/2023 ASHISH PAPERS PVT LTD REPRESENTED THROUGH ITS AUTHORIZED ATTORNEY SH VINEET 17-09-2024 | Plaintiff/Petitioner

GUPTA Vs CREATIVE INDUSTRIES

Evidence
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311 | CS (COMM)/670/2023 | SANJAY KUMAR JAIN Vs VINOD KUMAR 24-08-2024 | Plaintiff/Petitioner
Evidence

312 | CS{COMM)/700/2023 MADHU BANSAL Vs RAM CHANDRA RATHI 27-08-2024 | Plaintiff/Petitioner
Evidence

313 [ CS(COMM)/725/2023 SUNITA Vs VINOD KUMAR 24-08-2024 | Plaintiff/Petitioner
Evidence

314 | CS(COMM)/745/2023 UNION BANK OF INDIA Vs ALKA RANI BHOLA 03-098-2024 | Plaintiff/Petitioner
Evidence

315 | CS (COMM)/781/2023 PARAGON PAPER INDUSTRIES LLP THROUGH ITS PARTNER AJAY JAIN Vs SH RAJBIR JAIN 0£9-09-2024 | Plaintiff/Petitioner
PROP OF M/S SHIKHA ENTERPRISES Evidence

316 | CS (COMM)/870/2023 CANARA BANK Vs JAYANT FOOD PROCESSING CO.THROUGH ITS PROPANSHU KUMAR JAYANT | 30-08-2024 | Plaintiff/Petitioner
Evidence

317 | CS (COMM)/900/2023 SWARAN MAKKAR Vs BALJIT SINGH 03-09-2024 | Plaintiff/Petitioner
Evidence

318 | CS (COMM)/905/2023 INDIAN BANK Vs GAURAV KUMAR 23-08-2024 | Plaintiff/Petitioner
Evidence

319 | CS(COMM)/958/2023 | STATE BANK OF INDIA Vs BHANU SINGH 08-10-2024 | Plaintiff/Petitioner
Evidence

320 | CS {COMM)/959/2023 CANADIAN SPECIALTY VINYLS Vs SKYMAP PHARMACEUTICALS BVT LTD 0£4-09-2024 | Plaintiff/Petitioner
Evidence

321 | CS (COMM)/991/2023 PRITHVI RAJ THAREJA Vs MUNICIPAL CORPORATION OF DELHI 23-09-2024 | Plaintiff/Petitioner
; Evidence

322 | CS(COMM)/1004/2023 | RAJESH KUMAR GUPTA PROPRIETOR OF M/S BALAJ] AND ASSOCIATES Vs MUNICIPAL 22-08-2024 | Plaintiff/Petitioner
CORPORATION OF DELHITHROUGH ITS COMMISSIONER Evidence

323 | CS (COMM)/1018/2023 | PUNJAB NATIONAL BANK Vs ABHISHEK GUPTA 27-08-2024 | Plaintiff/Petitioner
Evidence

324 | CS(COMM)/1145/2023 | MS SILVERTONES SPECIALITY TEXTILES PRIVATE LIMITED Vs MS JB TEXTILES 11-09-2024 | Plaintiff/Petitioner
Evidence

325 | CS (COMM)/1173/2023 | UNION BANK OF INDIA Vs DIVESH YADAV 24-09-2024 | Plaintiff/Petitioner
Evidence

326 | CSDJ/1202/2023 SHILPA KHANNA Vs MOHAMMAD SHABIR 30-08-2024 | Plaintiff/Petitioner
Evidence

CS (COMM)/1214/2023 | THROUGH SH SHAILESH GANDHI Vs INTERNATIONAL PRINT O PAC LTD 06-09-2024 | Plaintiff/Petitioner

Evidence
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328 | CS(COMM)/1219/2023 | M/S FILATEX INDIA LIMITED Vs DEEPAK BANSAL PROPRIETOR OF DEEPAK ENTERPRISES 04-10-2024 | Plaintiff/Petitioner
Evidence

329 | CS(COMM)/1229/2023 | SALWAN EDUCATION TRUST THROUGH ITS SECRETARY Vs M/S BOOK CARE CENTRE THROUGH | 25-09-2024 | Plaintiff/Petitioner
PROPRIETOR VIPIN SHARMA Evidence

330 | CS(COMM)/1483/2023 | M/S AAPRA OVERSEAS INDIA Vs M/S JACK ONE 02-09-2024 | Plaintiff/Petitioner
Evidence

331 | CS(COMM)/1490/2023 | BALAJI SALES CORPORATION Vs ATS HOUSING PVT LTD 21-08-2024 | Plaintiff/Petitioner
Evidence

332 | CS(COMM)/1510/2023 | Nageshwar Sharma Vs Delhi Urban Shelter Improvement Board 17-09-2024 | Plaintiff/Petitioner
Evidence

333 | CS (COMM)/1594/2023 | Jindal Plastic Industries Vs Ace Footmark Private Limited 16-10-2024 | Plaintiff/Petitioner
Evidence

334 | CS(COMM)/93/2024 Phalvinder Arora Vs Charanjit Singh Makkar 25-09-2024 | Plaintiff/Petitioner
Evidence

335 |CS(COMM)/134/2024 | Keshav Textile Vs Garg Enterprises 28-08-2024 | Plaintiff/Petitioner
Evidence

336 {CS(COMM)/143/2024 | M/s Jainco Buildcon Private Limited Vs Delhi Jal Board 02-09-2024 | Plaintiff/Petitioner
Evidence

337 | CS(COMM)/161/2024 | Goyal Publisher Vs Ncba Exports Pvt Ltd 02-09-2024 | Plaintiff/Petitioner
Evidence

338 | CS(COMM)/261/2024 | Smt Neeraj Nagpal Proprietor Of M/s Arjun Enterprises Vs Sh Abhishek Garg Proprietor Of M/s 30-09-2024 | Plaintiff/Petitioner
Abhishek Suit Dupatta Evidence

339 | CS(COMM)/318/2024 | State Bank Of India Vs Avadhesh Saxena 01-10-2024 | Plaintiff/Pstitioner
Evidence

340 | CS(COMM)/378/2024 | ARUN RANA Vs MUNICIPAL CORPORATION OF DELHI 03-09-2024 | Plaintiff/Petitioner
Evidence

i
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Y
1 EX/6315/2018 HDB FINANCIAL SERVICES LTD Vs AMARNATH SAINI AND ANR 17-11-2018 23-08-2024 | Misc. cases/
A - purpose
) ARB. A. JAGDAMBA SALES CORPORATION Vs STATE 06-08-2019 11-09-2024 | Misc. cases/
‘ (COMM.)/29/2018 purpose
ﬁ 3 OMP (COMM.)/81/2019 VIJAY PANCHOL! Vs ASHOK KUMAR AGGARWAL 28-08-2019 05-09-2024 | Misc. cases/
X purpose
!
4 CS (COMM)/2256/2019 | ICICI BANK LIMITED Vs MILAN KUMAR YADAV AND ANR 27-09-2019 03-09-2024 | Misc. cases/
o purpose
9+
5 CS (COMM)/2474/2019 | ICICI BANK Vs JALDHARI 15-10-2019 27-08-2024 | Misc. cases/
g purpose
6 CS (COMM)/2570/2019 | ICIC! BANK Vs MANOJ KUMAR GUPTA 24-10-2019 24-10-2024 | Misc. cases/
s purpose
7 CS (COMM)/2596/2019 | RAVINDRA AGGARWAL Vs M/S WELD INDIA INDUSTRIES AND ANR 01-11-2019 20-09-2024 | Misc. cases/
purpose
8 £X/58/2020 7S JHANJU BATTERIES PVT.LTD. Vs M/S JAI SHREE POLYPLAST PVT. LTD. 18-01-2020 14-10-2024 | Misc. cases/
- purpose
3 g CS DJ/934/2022 LEVI STRAUSS AND COMPANY Vs ABHISHEK KUMAR 21-01-2020 17-09-2024 | Misc. cases/
. purpose
A g | EX/235/2020 AU SMALL FINANCE BANK LIMITED Vs MR. FIROZ KHAN AND ANR. 29-02-2020 30-08-2024 | Misc. cases/
f. —-— purpose
! n EX/362/2020 M/S PARISHUDH MACHINES PLTD Vs UNION OF INDIA 17-09-2020 23-08-2024 | Misc. cases/
. purpose
12 Misc DJ/373/2020 MONEY WISE FINANCIAL Vs SUPREET SINGH 23-10-2020 22-10-2024 | Misc. cases/
A, . purpose
13 €5 (COMM)/08/2021 |CICI Bank Vs AJAY KUMAR SINGH 06-01-2021 11-09-2024 | Misc. cases/
) purpose
74| GS (COMM)/1113/2021 | Punjab National Bank Vs SONU SHARMA AND ANR 27-03-2021 08-10-2024 | Misc. cases/
5 purpose
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15 CS (COMM)/1543/2021 ICICI Bank Vs MCHD IZRAIL 23-04-2021 04-09-2024 | Misc. cases/
purpose

16 €S (COMM)/1600/2021 | ICICI Bank Vs SUSHIL SINGH 26-04-2021 04-11-2024 | Misc. cases/
purpose

17 CS (COMM)/2474/2021 | ICIC!I BANK LIMITED Vs NISHIKANTA NAYAK 26-07-2021 11-09-2024 | Misc. cases/
purpose

18 CS (COMMY)/2475/2021 ICICI BANK LIMITED Vs MOHD MAHMOOD ANSAR| 26-07-2021 24-09-2024 | Misc. cases/
purpose

19 CS (COMM)/2625/2021 ICICI BANK LIMITED Vs ROHIT ASH KUMAR 02-08-2021 21-10-2024 | Misc. cases/
purpose

20 CS (COMM)/2768/2021 ICIC) BANK LIMITED Vs RI KIDS BRAIN DEVELOPERS PRIVATE LIMITED AND ORS | 07-08-2021 21-10-2024 } Misc. cases/
purpese

21 .~| C8 DJ/557/2021 VED PRAKASH BAHL Vs KISHORE KUMAR 11-08-2021 03-09-2024 | Misc. cases/
- purpose

22). | EX/356/2021 SANJAY GUPTA Vs AMARJEE 07-09-2021 21-08-2024 | Misc. cases/
purpose

23 Misc DJ/281/2021 VIKAS VIDHYALAYA MATRICATION SCHOOL Vs EDUSMART SOLUTION LTD 15-09-2021 09-10-2024 § Misc. cases/
purpose

24 EX/383/2021 ADITYA BIRLA FINANCE LIMITED Vs SAANCHI INTERNATIONAL 17-09-2021 06-09-2024 | Misc. cases/
— purpose

25 CS (COMM)/3694/2021 ICICI BANK LIMITED Vs DHEERAJ KUMAR JAISWAL 27-09-2021 08-10-2024 | Misc. cases/
purpose

26 CS (COMM)/3825/2021 ICICI Bank Vs RAJESHWARI 30-09-2021 11-09-2024 | Misc. cases/
purpose

27 CS (COMM)/3932/2021 ICICI BANK Vs PRANSHU 05-10-2021 04-09-2024 | Misc. cases/
purpose

Cs (COMM)/4204/2021 DOON CHEMICALS Vs S R INDUSTRIES LIMITED 21-10-2021 09-09-2024 | Misc. cases/
purpose

CS {COMM)/4575/2021 M/S S CHAND AND COC LTD Vs AMIT KUMAR SINGH 08-11-2021 30-09-2024 | Misc. cases/
pUrpose

CS (COMMY)/4642/2021 ICICI BANK LIMITED Vs PAPPU 10-11-2021 08-10-2024 | Misc. cases/
purpose

CS (COMM)/4674/2021 INDUSTRIAL BEARINGS SERVICES AND SOLUTIONS Vs TRACTEL TIRFOR INDIA 11-11-2021 20-09-2024 | Misc. cases/
PRIVATE LIMITED purpose
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5 32 | CsS(COMM)/4822/2021 | ICICI Bank Vs HIMANSHI MAGGO ) .ﬁ?‘ f;t‘_fﬂﬁ’.‘;‘.’;;;‘ el |TTB4-2021 08-10-2024 | Misc. cases/
i tCentral) Tin Hazath b oot purpose
i 33 CS (COMM)/4934/2021 ICICI BANK Vs MAHESH CHAND 25-11-2021 10-09-2024 | Misc. cases/
A
i purpose
i 34 CS (COMM)/4941/2021 ICICI BANK Vs BOB ROBERT FERNANDEZ 25-11-2021 17-09-2024 | Misc. cases/
i purpose
\ 35 CS (COMM)/4943/2021 PUNJAB NATIONAL BANK Vs MARYAM AND ANR 25-11-2021 23-08-2024 | Misc. cases/
i purpose
{1 36 CS (COMM)/4990/2021 ICICI BANK LTD Vs TRILOK SRIVASTAVA 256-11-2021 08-10-2024 | Misc. cases/
purpose
37 CS (COMM)/5024/2021 ICICI BANK Vs ABHIJAY SRIVASTAVA 27-11-2021 03-09-2024 | Misc. cases/
purpose
; 38 CS (COMM)/5043/2021 ICICI BANK LTD. Vs AKASH AGARWAL 30-11-2021 03-10-2024 | Misc. cases/
H purpose
% 39 CS (COMM)/5118/2021 RISHAB PRAKASH JAIN Vs PRAMOD AND ANR 03-12-2021 08-10-2024 | Misc. cases/
: purpose
i :l' 490 CS (COMM)/5123/2021 MINT CLOTHING CO. Vs BROWN GIRL AND QRS 03-12-2021 23-09-2024 | Misc. cases/
. purpose
% ‘ 41 CS (COMM)/5178/2021 ICICI BANK LTD. Vs DIWAKAR KUMAR RAl 08-12-2021 30-08-2024 | Misc. cases/
' ¥ purpose
{_‘ ~:’ 42 CS (COMM)/5208/2021 ICICI BANK LTD. Vs PRADEEP SINGH 10-12-2021 15-10-2024 | Misc. cases/
A purpose
'i 43 CS (COMM)/5282/2021 ICICI BANK LIMITED Vs KASI CHAITHANYA KUMAR 15-12-2021 22-10-2024 | Misc. cases/
’ purpose
‘ CS (COMM)/5323/2021 ICICI BANK LTD. Vs MERCY GHATAK 16-12-2021 10-09-2024 | Misc. cases/
purpose
EX/646/2021 M/S S00D RESINS AND POLYMERS Vs M/S PARAGON PAPER INDUSTRIES, LLP 17-12-2021 05-09-2024 | Misc. cases/
purpose
CS (COMM)/5426/2021 PRABODH TIWARI Vs MUNICIPAL CORPORATION OF DELHI AND ANR 20-12-2021 22-10-2024 | Misc. cases/
purpose
CS (COMM)/5439/2021 ICIC] BANK LTD. Vs YOGESH SHARMA 21122021 10-09-2024 | Misc. cases/
purpose
CS (COMM)/5452/2021 ICICI BANK LTD. Vs SAURABH 21-12-2021 21-10-2024 | Misc. cases/

purpose
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;{ 49 | CS(COMM)/5502/2021 | M.C. BANSAL STEELS PVT, LTD. Vs SUKFVIR JAIN sohfsﬂﬂ!n“éb PVT LTDr AND - 22112.2027 12-09-2024 | Misc. cases/
1 ORS BTAh TS Lixeos €70 v ool Viags g purpose
’f 50 CS (COMM)/5511/2021 | ICICI BANK LTD. Vs BIJENDER KUMAR 23-12-2021 08-10-2024 | Misc. cases/
1 ,1 ' purpose
d 51 CS (COMM)/5518/2021 {ICICI BANK LTD. Vs SAVI NARANG 23-12-2021 22-08-2024 | Misc. cases/
: purpose
‘ 4 52 CS (COMMY)/5521/2021 ICIC! BANK LTD. Vs MD MOTIBLIL RAHMAN 23-12-2021 24-09-2024 | Misc. cases/
- _ purpose
N 53 CS (COMM)/5528/2021 | RAHMAN SAFI Vs SHAKEEL AHMED SIDDIQUI 23-12-2021 12-09-2024 | Misc. cases/
E purpose
54 CS (COMM)/5564/2021 iCICI BANK LTD. Vs RUBI BEGUM 24-12-2021 15-10-2024 | Misc. cases/
R purpose
! 55 CS {COMM)/40/2022 ICICI BANK LTD. Vs POONAM MALHOTRA 03-01-2022 18-09-2024 | Misc. cases/
4 2 purpose
E“ 56 EX/109/2022 M/S AMAZING COLLECTION Vs M/S SNG FASHION PYT LTD AND ORS 10-02-2022 27-09-2024 | Misc. cases/
purpose
%’% 57 Misc DJ/130/2022 PUNJAB NATIONAL BANK Vs SONU SHARMA 03-03-2022 08-10-2024 | Misc. cases/
4y purpose
: 58 EX/217/2022 MODERN CREDIT PVT LTD Vs TYBROS INDIA TOURS PVT LTD 15-03-2022 22-08-2024 | Misc. cases/
Y purpose
ﬂ i 59 EX/318/2022 YES BANK LTD Vs SH. VIJAY BARI 20-04-2022 20-09-2024 | Misc. cases/
i purpose
"t_.:i'" 60 EX/336/2022 AVANSE FINANCIAL SERVICES LTD. Vs DIKSHA KAPOOR 30-04-2022 13-09-2024 | Misc. cases/
i purpose
j 61 CS (COMM)/1193/2022 |icic BANK Vs RAJEEV RANJAN 04-05-2022 06-09-2024 | Misc. cases/
il 3 purpose
S ] 62 ) CS(COMM)/1959/2022 | ICICI BANK Vs ANKIT 06-08-2022 07-10-2024 | Misc. cases/
O purpose
e 63 CS (COMM)/1962/2022 | ICICI BANK Vs ANIL KUMAR SINGH 06-08-2022 24-10-2024 | Misc. cases/
Lo purpose
‘ PO 64 OMP (COMM.)/110/2022 | JAl BALAJI Vs ELECTRONIC FINANCE LIMITED 12-08-2022 17-09-2024 | Misc. cases/
T R purpase
m.j : CS (COMM)/2038/2022 | SUNIL KUMAR AGGARWAL Vs VIDHUR KHANNA 25-08-2022 07-10-2024 | Misc. cases/
LS ‘i Yoo purpose




™ )
‘4

]

4

=)

] ‘ﬁf\ﬁél"c'ﬁ Y :(—hrqgr

)?’
) NIKHIL CHOPRA
= 1y :m-m\;% fﬂuf;tu(‘t Judae
L St Cases Party Name .]( ﬁt s 06, f s, 411 Tt 7= EDate of Next Date | Next Purpose
,',4 No. 1[‘[1““'12(&&- Loud 04, (‘:' i _,-.1) = L[ ?B.é.lg:ls"aﬂon
66 | CS (COMM)/2120/2022 | ICICI BANK LIMITED Vs MOHD ARIF i *T" 1T o] 08,2022 30-09-2024 | Misc. cases/
(Cemmn Tis v purpose
67 | CS(COMM)/2135/2022 | HARINDER MOHAN KAPOOR Vs VANITA ENTERPRISES 07-09-2022 05-09-2024 | Misc. cases/
purpose
68 | CS (COMM)/2156/2022 | ICICI BANK LIMITED Vs SUNIL 12-08-2022 21-10-2024 | Misc. cases/
purpose
62 | CS (COMM)/2160/2022 | S P KANUGO Vs ENERTIA FARBRITECH PVT. LTD. 12-:09-2022 10-09-2024 | Misc. cases/
purpose
70 | CS (COMM)/2208/2022 | ICICI BANK Vs SHARAD BHARTI 19-09-2022 07-10-2024 | Misc. cases/
purpose
7 CS (COMM)/2209/2022 | ICICI BANK Vs NEHA SHARMA 19-09-2022 17-09-2024 | Misc. cases/
purpose
72 | CS (COMM)/2281/2022 | BANK OF BARODA VS M/S DIVINE SUTRA 06-10-2022 21-10-2024 | Misc. cases/
purpose
73 | CS (COMM)/2303/2022 | ICICI BANK Vs PRANAV PRAKASH ARYA 10-10-2022 14-10-2024 | Misc. cases/
purpose
74 | Execution KOTAK MARINDRA PRIME LTD Vs AASHIS GUPTA 14-10-2022 06-09-2024 | Misc. cases/
(Cormm.)/246/2022 purpose
75 . | CS (COMM)/2336/2022 | ICIC!I BANK LTD Vs JAGDISH KUMAR 14-10-2022 09-09-2024 | Misc. cases/
purpose
76 | CS (COMM)/2337/2022 | AXIS BANKLTD Vs SAROJ INDIA ENTERPRISES 14-10-2022 03-09-2024 | Misc. cases/
purpose
77 | CS (COMM)/2356/2022 | ICIC! BANK Vs SHYAMU TIWARI 17-10-2022 24-00-2024 | Misc. cases/
purpose
78 | CS (COMM)/2378/2022 | VIKRAM VADEHRA Vs M/S ELEVEN CONSTRUCTIONS PVTLTD 20-10-2022 05-09-2024 | Misc. cases/
purpose
70 | CS (COMM)/2380/2022 | SHRI JITENDER KHUREJA Vs SHRI ANIL SAINI 20-10-2022 25-00-2024 | Misc. cases/
purpose
CS (COMM)72411/2022 | M/S ORIENT LINKS PVT. LTD Vs BINIT KUMAR JHA 01-11-2022 20-08-2024 | Misc. cases/
purpose
CS (COMM)/2419/2022 | MS SHRI BALAJI ADV. Vs MS MIDAS INFRA TRADE LTD. 01-11-2022 28-08-2024 | Misc. cases/
purpose
CS (COMM)/2499/2022 | MAHESH KUMAR ROHRA Vs ANILKUMAR MOHANLAL AHUJA 16-11-2022 14-10-2024 | Misc. cases/
purpose
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; 83 | Execution GOLI FINANCE LTD Vs REENA RANI DAS Lo e ety i S EIRI1.9092 13-09-2024 | Misc. cases/
e (Comm)/313f2022 ‘7"?'*;“ ‘T"‘__ ‘ !ﬁli.‘ll PR LR [ purpose

84 | Misc DJ/734/2022 ICICI BANK LIMITED Vs RAJEDNER KUMAR e 29-11-2022 03-09-2024 | Misc. cases/
purpose

85 CS (COMM)/2692/2022 { ICICI BANK LIMITED Vs PRATAP BHADANA 16-12-2022 03-09-2024 | Misc. cases/
: : purpose

86 CS {COMM)/2730/2022 | KAMAL GOEL Vs ESHANK JAIN 2212-2022 17-09-2024 | Misc. cases/
) ‘ purpose

87 CS (COMM)/2731/2022 | B K INDUSTRIES Vs SANDHYA TRADING 22-12-2022 14-10-2024 | Misc. cases/
purpose

88 CS (COMM)/28/2023 M/S MAHESH FOOTCARE Vs M/S FASHION CHAPPAL 03-01-2023 30-09-2024 { Misc. cases/
purpose

89 CS (COMM)/49/2023 ICICI BANK Vs YASH PAL BAWEJA 06-01-2023 25-09-2024 | Misc. cases/
purpose

a0 CS (COMM)/56/2023 STATE BANK OF INDIA Vs NABTEJ KUMAR 09-01-2023 23-09-2024 | Misc. cases/
purpose

91 CS (COMM)/61/2023 ICICI BANK Vs MUKESH SAXENA 10-01-2023 15-10-2024 | Misc. cases/
purpose

92 OMP (1) AAKASH EDUCATIONAL SERVICES LIMITED Vs MR NAGOTHU SURENDERANATH | 20-01-2023 08-10-2024 | Misc. cases/
(COMM.)/28/2023 CHOWDARY purpose

93 Execution RBL BANK LTD Vs SUBHASH BROTHERS 30-01-2023 20-09-2024 | Misc. cases/
(Comm.}/70/2023 purpose

94 CS (COMM)/190/2023 PUNJAB NATIONAL BANK Vs KARAN SINGH MOTAN 30-01-2023 23-09-2024 | Misc. cases/
purpose

95 CS (COMM)/230/2023 ICICI BANK LIMITED Vs ASHOK RANA 07-02-2023 19-09-2024 | Misc. cases/
purpose

CS (COMM)/232/2023 ICICI BANK LIMITED Vs PARVINDER PILWAN 07-02-2023 14-10-2024 | Misc. cases/
purpose

CS (COMM)/248/2023 MS S M HOSIERY THROUGH PROP SAWARMAL Vs MS ASHOK HOSIERY 10-02-2023 07-10-2024 | Misc. cases/
THROUGH ITS PROP ANUJ KUMAR purpose

CS (COMM)/328/2023 CANARA BANK Vs RAVI SUMAN 22-02-2023 14-10-2024 | Misc. cases/
purpose

CS (COMM)/422/2023 ICICI BANK LTD Vs SANCHIT JEWELLERS 06-03-2023 21-10-2024 | Misc. cases/
purpose
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100 [ CS(COMM)/692/2023 | SHRI ANKIT GOEL Vs MR. M. ZAHID oy 2 a0 7 | @504-2023 22-10-2024 | Misc. cases/
i"‘i';‘-‘.‘.‘:-'.:' “T‘.i -E'l.-_;'_\:‘. e e purpose

101 CS (COMMY)/703/2023 ANIL KUMAR GUPTA Vs ABHIMANYU PRUTHI e 28-04-2023 12-09-2024 | Misc. cases/
purpose

102 | CS(COMM)/1233/2023 | KEWAL RAM DASWANI Vs SAMSHAD 15-09-2023 22-08-2024 | Misc. cases/
purpose

103 [ Execution M/S EMERALD PERFORMANCE CHEMICAL Vs SHRI RNS CHEMICALS LLP 16-09-2023 27-08-2024 | Misc. cases/
(Comm.)/478/2023 purpose

104 | CS(COMM)/1243/2023 | PUNJAB NATIONAL BANK Vs RAJESH KUMAR 18-09-2023 02-09-2024 | Misc. cases/
purpose

105 | CS{COMM)/1255/2023 | PUNJAB NATIONAL BANK Vs M/S RUDRA CHEMICALS THROUGH ITS 21-09-2023 21-08-2024 | Misc. cases/
PROPRIETORMRS. SHAMMA KAPQOR purpose

106 | CS(COMM)/1269/2023 | S N ELECTEL PRIVATE LIMITED Vs BHAGAT SINGH KANWARIA 25-09-2023 31-08-2024 | Misc. cases/
purpose

107 | Execution SMT SANGEETA KEDIA Vs SHRI SUNIL KUMAR SHARMA 27-09-2023 18-10-2024 | Misc. cases/
{Comm.)/496/2023 purpose

108 | CS(COMM)/1274/2023 | CANARA BANK Vs SUSHIL 27-09-2023 02-09-2024 | Misc. cases/
purpose

109 ) CS(COMM)/1294/2023 | SUPER CASSETTES INDUSTRIES PRIVATE LIMITED Vs K.TV VARANAS! 09-10-2023 19-09-2024 | Misc. cases/
purpose

110 | CS(COMM)/1298/2023 | MUBARAK OVERSEAS PVT LTD Vs D. LAKXSHIMI KUMARI 09-10-2023 29-08-2024 | Misc. cases/
purpose

111 CS (COMM)/1302/2023 | HERO INVESTCORP PVT LTD Vs ASHOK KUMAR 09-10-2023 17-09-2024 | Misc. cases/
purpose

112 | CS(COMM)/1303/2023 | ADIDAS AG Vs OWNER PROPRIETOR 09-10-2023 17-09-2024 | Misc. cases/
purpose

113 [ CS (COMM)/1361/2023 | MUNNI DEVI Vs SHAHEEN 16-10-2023 27-09-2024 | Misc. cases/
purpose

114 | CS(COMM)/1363/2023 | BANK OF BARODA Vs GURU KRIPA MOULD SUJEET KUMAR 16-10-2023 28-10-2024 } Misc. cases/
purpose

115 | Misc DJ/665/2023 M/8 SKY AGRO FOODS PROPRIETOR SHRI GAGAN SAHNI Vs K R TRADING 17-10-2023 05-09-2024 | Misc. cases/
CORPORATION THROUGH PARTNER SHRI DEEPAK KAPOOR purpose

116 [ CS{COMM)/1366/2023 | DS PROMOTERS AND DEVELOPERS PVT LTD Vs GOVERDHAN VERMA PUNJAB 17-10-2023 23-10-2024 | Misc. cases/
JEWELLERS PVT LMT purpose
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; Sr. Cases Party Name Date of Next Date Next
. i No. _ Registration Purpose
r . 1 CS (COMM)/2140/2019 | BULGARI SPA Vs ZEST CORPORATION 01-08-2019 27-08-2024 | Misc.
}' Arguments
t ; - Dec{dad
i { 2 CS (COMM)/2472/2019 | K .B. BANSAL Vs MUNICIPAL CORPORATION OF DELHI AND ANR. 15-10-2019 20-08-2024 | Misc. (042 ‘
: ' ArgumentstW Ra/bd A
5 3 CS DJ/586/2020 M/S ABSOLUTE ELECTROVISION PVT LTD Vs M/S ULTRA SECURITY SOLUTION AND 20-10-2020 03-09-2024 | Mise.
T : ANR Arguments
E, ' i 4 ARBTN/22/2021 SUMIT GERA Vs HDFC BANK LIMITED 26-02-2021 06-09-2024 | Misc.
' : Arguments
5 CS DJ/456/2021 PRAN NATH SAHNI Vs M/S JAKS INTERNATIONAL AND ORS 01-07-2021 04-09-2024 | Misc.
5 | Arguments
' 6 CS (COMM)/3780/2021 | CENTURY PLYBOARDS (1} LIMITED Vs SHRI KRISHNA PLYWOOD 29-09-2021 24-08-2024 | Misc.
Arguments
7 CS (COMM)/4298/2021 | ICICI BANK Vs NEHA KUMARI 23-10-2021 09-10-2024 | Misc.
Arguments
B8 CS (COMM)/4300/2021 | SUNIL KUMAR GUPTA Vs JASPER ENGINEERS PVT. LTD. 23-10-2021 31-08-2024 | Misc.
Arguments
9 CS (COMM)/4441/2021 | ICICI BANK LTD Vs VIPIN KUMAR RANA ' 30-10-2021 17-09-2024 | Misc.
Arguments
10 CS (COMM)/4494/2021 | ANIL KUMAR MANDIRATTA Vs MUNICIPAL CORPORATION OF DELHI AND ANR 01-11-2021 22-08-2024 | Misc.
Arguments
11 CS (COMM)/4547/2021 | ICICI BANK LTD Vs MITHILESH MEENA 02-11-2021 04-09-2024 | Misc.
Arguments
12 CS (COMM)/4548/2021 | M/S HPL ELECTRIC AND POWER LTD THROUGH ITS AUTORISED REPRESENTATIVE Vs | 02-11-2021 28-10-2024 | Misc.
SND LTD THROUGH ITS DIRECTOR/S/MANAGING DIRECTOR/S Arguments
13 CS (COMM)74574/2021 { ICICI Bank LTD Vs ASHISH YADAV 08-11-2021 18-09-2024 | Misc.
Arguments
14 CS (COMM)/5025/2021 | ICICI BANK Vs ANIL KUMAR 27-11-2021 08-10-2024 | Mise.
Arguments
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q 15 | CS(COMM)/5137/2021 | HARSH CLEAN DHAN PVT. LTD. Vs ARYAN AGENCY AND ORS  4:itf) 7 7y g 0 [04-12-2021 19-09-2024 | Misc.
“,‘.! sogmadh ' Arguments
; 16 CS (COMM)/5140/2021 | HARSH CLEAN DHAN PVT. LTD. Vs JYOT! TRADING AND ORS 04-12-2021 19-09-2024 | Misc.
1 Arguments
::3-3 17 CS (COMM)#5183/2021 | V.UMA Vs DELH] BAR ASSOCIATION AND ORS 09-12-2021 03-09-2024 | Misc.
% ' Arguments
i 18 | CS (COMM)/5420/2021 | ICICI BANK LTD. Vs DHARMI CHAND 20-12-2021 27-08-2024 | Misc.
v Arguments
T 19 C3 (COMM)/5532/2021 | ICICI BANK LTD. Vs PRAVEEN KUMAR 23-12-2021 17-09-2024 | Misc.
b Arguments
i : 20 CS (COMM)/30/2022 STATE BANK OF INDIA Vs SAQOD SALEEM 03-01-2022 07-10-2024 | Misc.
i Arguments
f ‘ 21 CS DJ/69/2022 RAHUL KHANDELWAL Vs M/S SAXENA MARINE TECH PLTD 13-01-2022 21-09-2024 | Misc.
! ’:." Arguments
! "f'_( 22 CS (COMM)/1230/2022 | STATE BANK OF INDIA Vs ANIL KUMAR 11-05-2022 02-09-2024 | Misc.
i Arguments
. 23 OMP (1} YASHBIR SINGH Vs TOWER VISION INDIA PRIVATE LIMITED 18-05-2022 18-09-2024 | Misc.
L (COMM.)/307/2022 Arguments
L p 24 CS (COMM)/1915/2022 | ICICI BANK Vs SHIV PRIYA CABLES 01-08-2022 03-09-2024 | Misc.
i Arguments
. “C 25 CS (COMM)/1971/2022 | ICICI BANK Vs GUPTA TRADING CC 08-08-2022 05-09-2024 | Misc.
a Arguments
1 26 CS (COMM)/2037/2022 | SURYA ROSHNI LTD Vs M/S. KRISHNA POWER SYSTEMS 25-08-2022 10-09-2024 | Misc.
3 Arguments
' ";": 27 CS (COMM)/2126/2022 | M/S PRIME ENGINEERING CO THROUGH ITS PROPRIETOR SH GOVIND NARAYAN 06-09-2022 09-09-2024 | Misc.
i KOTHARI Vs UNILEC ENGINEERS LIMITED THROUGH ITS MANAGING DIRECTOR Arguments
~ « 28 CS (COMM)/2225/2022 | WELCOME ASSOCIATES THROUGH ITS PROPRIETOR/AR ASHWANI KUMAR Vs 22-09-2022 03-09-2024 | Misc.
o MUNICIPAL CORPORATION OF DELHI AND ANR. Arguments
CS (COMM)/2414/2022 | M/S INDIGLOW AUTOMOBILE PVT. LTD. Vs M/S SOURCE AUTOMOTIVE PARTS 01-11-2022 19-09-2024 | Misc.
Arguments
CS (COMM)/2650/2022 | UMESH TYAGI Vs MCD 08-12-2022 09-09-2024 | Misc.
Arguments
. OMP (1) AAKASH EDUCATIONAL SERVICES LIMITED Vs C RAVINDRAN ANNAMALAI 15-12-2022 21-08-2024 | Misc.
e Ty (COMM.)/478/2022 Arguments
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FE
¢ afa Sr. Cases Party Name Date of Next Date | Next Purpose
g No. _ Registration
% ¢ | 1 cS [C1C1 BANK LIMITED Vs ABHIMANYU SHARMA 30-10-2019 09-09-2024 | Plaintiff/Petitioner
" (COMM)/2587/2019 Evidence
% i 2 cS MEENAKSHI POLYMERS PVT LTD Vs TOP TEAM MACHINES PVT LTD 30-01-2021 23-08-2024 | Plaintiff/Petitioner %‘L\“"
b {CoMM)/375/2021 Evidence
[ 3+ |CS 1CICI Bank Vs RADHEY SHYAM YADAV 28-08-2021 27-08-2024 | Plaintiff/Petitioner
(COMM)/3012/2021 Evidence
g, 4 cs ICICI BANK Vs RAM PHOOL PRAJAPAT 25-09-2021 14-10-2024 | Plaintiff/Petitioner
T (COMM)/3652/2021 Evidence
i 5 CS ICICI BANK Vs DRUZBHA RESTAURANT 25-09-2021 03-10-2024 | Plaintiff/Petitioner
i (COMM)/3655/2021 Evidence
5 6 cs MUNICIPAL CORPORATION OF DELHI Vs MANOJ KUMAR AND ANR 04-10-2021 15-10-2024 | Plaintiff/Petitioner
(COMM)/3896/2021 Evidence
7 cS RAVINDER KUMAR WADHWA Vs MUNICIPAL CORPORATION OF DELHI 09-11-2021 21-10-2024 | Plaintiff/Petitioner
(COMM)/4590/2021 Evidence
8 cs ICICI BANKN LTD. Vs MR ROHIT SINGH 09-11-2021 07-11-2024 | Plaintiff/Petitioner
(COMM)/4591/2021 Evidence
9 CS ICICI BANK LIMITED Vs REENA CHAUHAN 12-11-2021 13-09-2024 | Plaintiff/Petitioner
(COMM)/4693/2021 Evidence
10 |cs SHUBHAM ENTERPRISES Vs SACHDEVA FABRICATORS 22-11-2021 28-10-2024 | Plaintiff/Petitioner
(COMM)/4886/2021 ' Evidence
11 |cs LEVI STRAUSS AND COMPANY Vs ANKIT GOEL 03-12-2021 17-09-2024 | Plaintiff/Petitioner
(COMM)/5124/2021 Evidence
12 |cs ICICI BANK LTD. Vs VAIBHAV TYAG! 20-12-2021 14-10-2024 | Plaintiff/Petitioner
(COMM)/5418/2021 Evidence
13 |CS ICIC! BANK LTD. Vs SHAHNAWAZ ALL KHAN 21-12-2021 17-09-2024 | Plaintiff/Petitioner
. (COMM)/5449/2021 Evidence
14 |cs [CICI BANK LTD. Vs RAMESH CHAND PROP. DASS RATI MARBLES AND TILES 21-12-2021 17-09-2024 | Plaintiff/Petitioner
(COMM)/5453/2021 Evidence
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~ MISC. PURPOSE

T

Sr.

.l:lo. Case No. Petitioner Name VS Respondent Name Next Date lPurpc:se

} OPTI PLAZA THROUGH IS AUTHORISED REPRESENTATIVE MR

| 1jCS (COMM)/65/2022 SANDEEP BHANDARI Vs LAXMI EYE CARE LLP 18-09-2024  |Misc cases/purpose

L 2ICS (COMM)/138/2020 |WRANGLER APPAREL CORP Vs VINOD KUMAR THAKUR 06-09-2024  |Misc cases/purpose
L BE (COMM)/1868/2019 |DABUR IND!A LIMITED Vs ZIMALAYA DRUGS PVT LTD 10-09-2024  Misc cases/purpose

r | M/5 DIGILOGIC DISTRIBUTION SERVICE PVT LTD Vs M/S

| 4iCS (COMM)/525/2024 | AGGARWAL TELECOM AND ANR '30-08-2024 _|Misc cases/purpose

l 1 B JAIN PUBLISHERS PVT LTD Vs UBS PUBLISHERS AND * ‘
i 5,C5 (COMM)/547/2024 DISTRIBUTORS 01-10-2024  |MisC cases/purpose |
P RADIAL ADVERTISING AND COMMUNICATION THROUGH IT5S

‘ CS (COMM)/428/2023 PROPRIETOR GAGAN GUPTA Vs M/S ONE NICE DEAL 26-09-2024  Misc cases/purpose

f. 7.CS (COMM)/372/2024 09-09-2024 ~Misc cases/purpose

ARUN SHARMA Vs ALOK SHARMA

=
8'CS (COMM)/481/2024

NSK BEARING INDIA PVT LTD Vs M/S PLAZA BEARING COMPANY 21-08-2024

J_Misc cases/purpose

!

9'CS (COMM)/842/2023 |SH ROHIT ARYA Vs M/S NAVBHARAT ENGICON PVT LTD _23-09-2024 {Misc cases/purpose
HERO INVESTCORP PVT LTD AND ANR Vs GAGAN MEHTAAND |
10/CS (COMM)/873/2023 |ORS _ |03-09-2024  MiscC cases/purpose |
FAMDARD NATIONAL FOUNDATION (INDIA] AND ANR Vs AL
~11iCS (COMM)/668/2024 [HAMDARD FOUNDATION 07-09-2024  |Misc cases/purpose |
12ICS (COMM)/1365/2022 [MIYUSH GARG Vs BHAGIRATH MUTHA AND co 29-10-2024 __IMisc cases/purpose_
13|CS (COMM)/1428/2022 SATNARAIN Vs UNITED INDIA INSURANCE CO LTD 106-09-2024  |Misc cases/purpose |
PRAKASH BOOKS INDIA PVT LTD Vs TABLEZ AND TOYZ PRIVATE
__ 14/CS (COMM)/747/2024 | LTD L __ |30-08-2024 _ Misc/ Appearance
. 15|CS (COMM)/1114/2021 S | 'STATE BANK OF INDIA Vs LAKSHMI DEVI 10-09-2024  Misc cases/purpose
__18|CS (COMM)/1107/2021 "'UCO BANK Vs VIKASH MALIK 124-09-2024  [Misc cases/purpose
 17'CS (COMM)/872/2023 RSG DYE CHEM Vs V AND S INTERNATIONAL PVT LTD 21-10-2024 |Misc cases/purpose
i 18/CS (COMM}/1408/2023 |INVICTUS DIGITAL Vs BINDRA ELECTRONICS 23-08-2024  :Misc cases/purpose
- | ISMARITIVY LABS PRIVATE LTD Vs AVA MERCHANDISING |
| 19{CS (COMM)/351/2024 |SOLUTIONS PRIVATE LIMITED 09-09-2024  Misc cases/purpose
20/CS (COMM)/1416/2020 [UNION BANK OF INDIA Vs SAROJ RANI 30-08-2024 _ [Misc cases/purpose
21iCS (COMM)/77/2024 _ |STATE BANK OF INIDA Vs PRAVEEEN KUMAR VERMA 06-09-2024  [Misc cases/purpose
~22/CS (COMM)/99/2024  |SUREKHA DESIGNS PVT LTD Vs ASHISH MEHTA 110-09-2024  IMisc cases/purpose
23IC5 (COMM)/66/2024  CENTRAL BANK OF INDIA Vs AMARNATH SAHNI 120-08-2024 _[Misc cases/purpose
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CS (COMM)/125/2022

M/S € SWASTIK CHEMICALS Vs MS ASHA SINGH

CS (COMM)/1.89/2024

04-09-2024

Misc cases/purpose

) STATE | BANK OF INDIA Vs DEEPAK KUMAR

02-09-2024

Misc cases/purpose

i ; 26|C5 (COMM)/388/2023  |ICICI BANK LIMITED Vs MS GOLD LUST INTERNATIONAL PVT LTD(12-09-2024 Misc cases/purpose
; H | 27|CS (COMM)/332/2023 !ICICI BANK LIMITED Vs SHIV KUMAR 24-09-2024 Misc cases/purpose
i : __ 28[C5 (COMM)/673/2022 |MAYANK ENTERPRISES Vs M/S VIJAY CONSTRUCTION 26-09-2024  |Misc cases/purpose
“‘33 29|CS (COMM)}/624/2021 ICICI BANK LIMITED Vs MOHAMMED NASIR 23-09-2024 Misc cases/purpose
i BALAJl TRADING COMPANYTHROUGH TTS PROP KIRAN SEHGAL
‘; L 30iCs (CI((I'))MM)11266/2022 Vs SHREE KRISHNA IMPEX 22-08-2024 Misc cases/purpose ]
P OMP
“ i_ 31[(COMMY/117/2024 TATA CAPITAL LTD Vs DEEP SHIKHA DAGA 04-09-2024 Misc cases/purpose
f 1 MS SURESH AND SONS Vs MS JAT AMBEY DRY ERUITS AND
‘ : 32!CS (COMM)/604/2022 'SPICES '23-09-2024  |Misc cases/purpose
: |+ |[Execution 7 '
: . _*33|(Comm)/85/2024 RAJ] KAMAL PRAKASHAN PVT LTD Vs MRS USHA JAIN 14-10-2024  |Misc cases/purpose i
B i 34.CS5 (COMM)/311/2024 STATE BANK OF INDIA Vs CHARU PRASAD 19-09-2024 Misc cases/purpose _
; OMP (I) i
: i . 35(COMM)/125/2024  JUTKARSH SMALL FINANCE BANK Vs AAS MOHAMMAD AND ANR|03-10-2024 ~ Misc cases/purpose
i 36/CS (COMM)/729/2021  ICICI BANK LIMITED Vs C ANAND ~ __|05-09-2024  |Misc cases/purpose
. 37|CS (COMM)/339/2021 [ICICI BANK LIMITED Vs 's KANWALJOT SINGH ANAND B +08 -10-2024 |Misc cases/purpose
: 38/CS (COMM)/837/2021 rCICI BANK LIMITED Vs MOHAMMED IRFAN ANSARI 15-10-2024 Misc cases/purpose __
1 __ 38|CS (COMM)/762/2024  SUCHITRA SILK PVT LTD Vs AFFAN TEXTILES 07-10-2024 'Misc cases/purpose L
i 40Cs (COMM)I363[2024 BHART! BHAWAN Vs DEEPAK CHATURVED! 01-10-2024 Misc cases/purpose ]
oo ‘ OMP ()
;‘ ‘_ 41/(COMM)/182/2024 HDFC BANK LTD Vs LALIT SRIVASTVA 23-09-2024 Misc cases/purpose
\ ; . 42/CS (COMM)/213/2024 UCO BANK Vs M/S SHRI BALAJI TRADING COMPANY 11-09-2024 Misc cases/purpose
; Execution )
i (Comm)/119/2024 M/S SINGH ASSOCIATE Vs UNION OF INDIA ) 25-09-2024  |Misc cases/purpose
' Cs (COMM)1553/2023_ ‘HARSH CLEAN DHAN PVT LTD Vs RAN]IT KUMAR MODAK 04-09-2024  Misc cases/purpose
CS (COMM)/518/2024 M/s Blue Diamond Through Madhu Gupta Vs M/s Mani Gifts 20-09-2024  |Misc cases/purpose
CS (COMM)/403/2024  |M/S ADITYA INFOTECH LIMITED Vs ASHA DEVI 12-09-2024 Misc cases/purpose
Misc DJ/298/2024 TARUN BABBAR Vs ASHA RAM SONS PVT LTD 04-09-2024 Misc cases/purpose B
{SPACE 4 BUSINESS SOLUTION PVT LTD Vs MUNICIPAL
CS (COMM)/768/2023 |CORPORATION OF DELHI 13-09-2024  |Misc cases/purpaose
CS (COMM)/107/2024 ‘UNION BANK OF INDIA Vs GURDEEP SINGH LAMBA 111-09-2024 Misc cases/purpose
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/S IMPRESSIVE IMPRESSIONS PVT LTD Vs M/S HAYATT

50|CS (COMM)/104/2024 |REGENCY GURGAON 27-09-2024  |Misc cases/purpose
51|ARBTN/296/2023 M/S NRENTERPRISES Vs MR JAYNEEL S PARIKH 11-09-2024 |Misc cases/purpose
52|CS (COMM)/1252/2020 [ICICI Bank Vs KAPIL KUMAR 11-09-2024  |Misc cases/purpose
53|C5 (COMM)/720/2023 [PUNJAB NATIONAL BANK Vs GOVIND JHA 06-09-2024  |Misc cases/purpose
54|CS (COMM)/1280/2021 |ICIC} BANK LIMITED Vs RA) KUMAR 24-09-2024  |Misc cases/purpose
RS ~|Execution '

f 55{(Comm)/264/2023 M/S DURGA INTERNATIONAL Vs M/S NISHA SCIENTIFIC 29-08-2024  |Misc cases/purpose

: ~Execution NOVA PUBLICATIONS AND PRINTERS PVT LTD Vs M/5 NITA

! I Bel{Comm)/242/2023 MEHTA PUBLICATIONS 29-08-2024  Misc cases/purpose

i i ~Execution NOVA PUBLICATIONS AND PRINTERS PVT LTD Vs COOKFLIX PVT

{ 57((Comm)/243/2023 LTD 29-08-2024 |Misc cases/purpose
58/CS (COMM)/1011/2022 |OP AND SONS TRADERS PVT LTD Vs ZRA TEXTILE 12-09-2024 Misc cases/purpose

: 59/CS (COMM)/212/2024 |MEENU JAIN Vs SACHIN KUMAR 20-08-2024  'Misc cases/purpose

‘ ,_ngpMp (COMM)/29/2024 SUNIL Vs SHRIRAM TRANSPORT FINANCE CO LTD 30-09-2024  Misc cases/purpose

. : SURENDER KUMAR VERMA Vs MUNICIPAL CORPORATION OF

; | 61CS(COMM)/496/2024 |DELHI L 17-09-2024  |Misc cases/purpose

.Execution :

262 (Comm)}/170/2024  [PUNJAB NATIONAL BANK Vs JOGINDER PAL DHINGRA ~113-09-2024 _Msc cases/purpose

$ OMP (1) ‘

| 63(COMM)/341/2024 !TATA CAPITAL LTD Vs VAISHNAVI CONSTRUCTION l09-09—2024 Misc cases/purpose

[ '64CS (COMM)/495/2024 |REKHA DEVI Vs MUNICIPAL CORPORATION OF DELH! 17-09-2024 _ [Misc cases/purpose

; i 65.CS (COMM)/497/2024 'RAKESH KUMAR GOEL Vs MUNICIPAL CORPORATION OF DELH! |17-09-2024 Misc cases/purpose

§ | L LAXMI REMOTE INDIA PVT LID Vs HYDERABAD CABLE DIGITAL

; 66,CS (COMM)/358/2021 |SERVICES PVT LTD AND ORS 13-09-2024  |Misc cases/purpose

j‘ ; M/S MATHRA DASS AHUJA AND SONS Vs DELHI TOURISM AND

] . 67|CS (COMM)/517/2024 TRANSPORTATION DEVELOPMENT CORPORATION LTD 11-09-2024  |Misc cases/purpose

: 68|Misc DJ/375/2024 EPAC FLEXIBLES PVT LTD Vs ANKUR 04-09-2024  |Misc cases/purpose

: 69ICS (COMM)/233/2024 |STANDARD CHARTERED BANK Vs NAND KISHORE PATNI 12-07-2024  Misc cases/purpose

! 70|CS (COMM)/227/2024 [UCO BANK Vs M/S LUSH TRADING COMPANY 11-09-2024  |Misc cases/purpose

. 71|CS (COMM)/1593/2021 |ICIC! Bank Vs SUNIL KUMAR 03-09-2024  |Misc cases/purpose

{ 72|CS (COMM)/560/2024  |M/S KHURANA BROTHERS FOOTWEAR Vs M/s VIJAY FOOTWEAR [23-09-2024  |Misc cases/purpose

73|CS (COMM)/595/2024 |[RAMESH SONI| Vs LARS MEDICARE PVT LTD 03-09-2024  |Misc cases/purpose

g i . 74/CS (COMM)/576/2024  |KISHAN LAL MALHOTRA Vs CHANDRAKANTH 09-09-2024  |Misc cases/purpose
& L\ | 75|CS (COMM)/574/2024 |LOKESH KUMAR Vs M/S JANKIDASS SANITARYWARE PVT LTD 23-10-2024  |Misc cases/purpose

- AEEE Y
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 76[Cs (CoMM)/738/2024 |M/S. MAYUR ENTERPRISES Vs M/S NISCHAY POLYMERS 14-10-2024 _[Misc cases/purpose
|~ 77lCs (COMM)/589/2024  |SUNNY WADHWA Vs GOBIND RAM B 23-08-2024 _ |Misc cases/purpose
| 78[CS (COMM)/623/2024 |M/S NEW < ARASWAT! HOUSE (INDIA) PVT LTD Vs MS ANAMICA [23-09-2024 Misc cases/purpose
\ N/S JYOTT RUBBER UDYOG (INDIA) LTD VS M/S SHREECHAKRA
79lcs (COMM)/331/2024  [ENGINEERING 12-09-2024  |Misc cases/purpose
—_80|CS (COMM)/231/2024 TTMRAN ASHRAF Vs S P SHUKLA AND ANR 02-00-2024  |Misc cases/purpose |
i T B1/CS (COMM)/622/2024  |M/S SASSOON FAB INTERNATIONAL PVT ITD Vs SAGAR SAHNI |22-10-2024  |Misc cases/purpose
: . J|Execution |
j;] &3|(Comm)/323/2023 RAJWANS VADHERA Vs MUNICIPAL CORPORATION OF DELHI __|06-09-2024 \Misc cases/purpose |
* 83|CS (COMM)/613/2024  (CAPITAL HIND EINANCE PVT LTD Vs AMBARSARIYA TRADERS __ [03-10-2024  |Misc cases/purpose
| " 84|CS (COMM)/620/2024 |RAJ KUMARI Vs STAR HEALTH 23-09-2024  |Misc cases/purpose |
i —_/[Execution M7S DELTA BUSINESS SYSTEMS Vs M/S THINVENT |
: . “Bs|(Comm)/325/2023  [TECHNOLOGIES PRIVATE LIMITED  |[26-09-2024  |Misc cases/purpose
: | __86lcs (COMM)/617/2024 VISHAL GUPTA Vs MUNISH ANAND 08-10-2024  |Misc cases/purpose |
| SR ARUN MALHOTRA THROUGH LRs Vs GOVT OF NCT OF |
. 87Misc D}/374/2024 DELHI AND ANR 23-08-2024  |Misc cases/purpose
. ‘ oMP (I} )
i 88 Lccomwgl_yzozq _ TATA CAPITAL LTD Vs ROHIT SACHDEVA AND ANR 23-08-2024 |Misc cases/purpose |
ontempt ; ! .
: 89 fgtitionliggggdf ) _l@ARISIj JOSHI Vs SJA APPARELS DESIGN PVT LTD AND ORS  [04-10-2024  Misc cases/purpose
: __ 90/CS (COMM)/305/2023 'NEERA] JAIN Vs PANKA] ] B 11-09-2024  |Misc cases/purpose
__olomp (COMM)/48/2024 _ KEJRIWAL MIINING PVT LTD Vs AYU ) INFRASTURCTURE PVT LTD _20-08-2024 ‘Misc cases/purpose
] ' 92|Cs (COMM)/637/2024 RAMGARHIA COOPERATIVE BANK LTD Vs CHANCHAL SINGH 102-09-2024 _|Misc cases/purpose __|
: ~ 93iCS (COMM)/2056/2021 |ICICI Bank Vs RAJBIR SINGH 18-09-2024 _ |Misc cases/purpose |
: 1OMP (1)
{ ; 94[(COMM)/509/2024 HDFC BANK LTD Vs ATISHAYA GOEL 09-09-2024 Misc cases/purpose
';,y 95ICS (COMM)/1310/2022 |ICICI BANK LTD Vs SOMVIR 28-08-2024  |Misc cases/purpose
a. OMP (1)
: ' 96/(COMM)/568/2024 _ITATA CAPITAL LTD Vs UMESH KUMAR GUPTA 30-08-2024  |Misc cases/purpose |
~97|Cs (COMM)/278/2024 VIVA BOOKS PRIVATE LTD Vs M/S BOOKS AND BOOKS 04-10-2024  |Misc cases/purpose
| 98|CS (COMMY290/2024 HPL ELECTRIC AND POWER LTD Vs ANENDRA SINGH CHOUHAN [30-08-2024  |MisC cases/purpose
H — _~[Execution. ———51] RAVI WADHWA THROUGH HIS ATTORNEY SH HARBAJAN
s p 29|{Comm)/19/2023 SINGH Vs SMT BHARTI BHALLA 21-10-2024  |Misc cases/purpose
| "100|CS (COMM)/691/2024 [RAJNEESH VERMA Vs SAYED HAIDER |ZHAR 22.08-2024  IMisc cases/purpose |
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. 101]CS (COMM)/692/2024 ~ [RAJNEESH VERMA Vs M/S HERRY CREATIONS PRIVATE LTD 22-08-2024  [Misc cases/purpose
ICICi BANK LTD Vs TRIBHUWAN SINGHPROP OF M/S PRINCE
102|CS (COMM)/1514/2022 [TRANPORT WORK 26-09-2024  |Misc cases/purpose
Execution
%3 (Comm)/235/2024 CANARA BANK Vs M/s SHREE RADHEY KRISHNA PLASTICS 06-09-2024  |Misc cases/purpose
Execution M/5 ISGEC HEAVY ENGINEERING LTD Vs CENTRAL
: 104/(Comm)/19/2024 ORGANISATION OF MODERNISATION OF WORKSHOPS 21-08-2024  Misc cases/purpose
105{CS (COMM)/714/2024  JAGDISH SHARMA Vs ANANDA RAM BORAH 21-08-2024  |Misc cases/purpose
Execution
! 1\0€(Comm)16912024 M/S MAHENDRU TEX FEB Vs M/S | ZONE ENTERPRISES 03-10-2024  |Misc cases/purpose
| 107|RP (Civil)/10/2024 M/5 BC KUMAR AND CO Vs M/S LAXMI SALES CORPORATION 04-10-2024  |Misc cases/purpose
OMP (1)
108;(COMM)/558/2024 HDCF BANK LTD Vs VAIBHAV CHANDRAKANT DEOQRUKHKAR 02-09-2024  Misc cases/purpose
109|CS (COMM)/1456/2023 |ICICI BANK LIMITED Vs SHIVANI KAPOOR 12-09-2024  |Misc cases/purpose
SURENDER SHARMA Vs M/S DINESH TEXTILE MILL
110!CS (COMM)/1375/2023 [(ALLAHABAD) 20-08-2024  |Misc cases/purpose
M/5 TRIVENI IMPEX PVT LTD Vs M/S BHISHAN CHAND NARESH
. 111ICS (COMM)/2643/2021 KUMAR N 7 B 7 15-10-2024  Misc cases/purpose
OMP {1) AAKASH EDUCATIONAL SERVICES LIMITED Vs |ITTAWAR
112)(COMM)/538/2023 SHARAD KUMAR 27-09-2024  Misc cases/purpose
113|RP {Civil}/9/2024 HARMIT SINGH Vs RAVI BHAI 25-09-2024  Misc cases/purpose
__114ICS (COMM)/1117/2023 IDBI BANK LIMITED Vs PAWAN CHOUDHARY L 28-08-2024  IMisc cases/purpose
| 115|CS (COMM)/778/2024 lSTA'_I'E BANK OF INDIA Vs SONU 19-09-2024  Misc cases/purpose
. _116|OMP (COMM)/138/2023 IBHARAT PAL Vs CAPRI GLOBAL CAPITAL LIMITED 02-09-2024  |Misc cases/purpose
v [Execution ‘
| 117/{Comm)/281/2024 M/5 DOSH! PHARMACEUTICALS Vs M/s OPAL HEALTH CARE 03-09-2024  IMisc cases/purpose
OMP (1)
118/(COMM)/644/2024 IDFC FIRST BANK LTD Vs PARAMJIT SINGH 25-09-2024  |Misc cases/purpose
OMP (1)
| 119/(COMM}/645/2024 IDFC FIRST BANK LTD Vs ARVIND LOHIA 23-09-2024  |Misc cases/purpose
OMP (1)
120/(COMM)/646/2024 IIDFC FIRST BANK LTD Vs SHAILESH KUMAR 04-10-2024  Misc cases/purpose
OMP (1) '
|(COMM)/647/2024 _ |IDFC FIRST BANK LTD Vs SHIV KUMAR _ 10-09-2024  |Misc cases/purpose
Execution M/S TRUPAT! ELECTRICALS PVT LTD Vs M/S ABHILASHA
2|(Comm)/297/2024  |ENTERPRISES 13-09-2024  |Misc cases/purpose
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Execution

‘ﬁB {Comm)/298/2024 SMT ANITA KATHURIA Vs JATIN 12-09-2024  |Misc cases/purpose
124|CS (COMM)/1342/2023 |SHANKAR BHATI Vs M/S AMA CLOTHING INC 11-09-2024  |Misc cases/purpose
M/S GOVINDAM ENTERPRISES Vs M/S MAA GANGA TRADING
125|CS (COMM)/1942/2022 |COMPANY 30-09-2024  [Misc cases/purpose
OMP (1)
126{(COMM)/778/2024 AXIS BANK LTD Vs RAKESH KUMAR 30-09-2024 [Misc cases/purpose
- |Execution :
127{(Comm)/317/2024 RAJINDER KUMAR JAIN Vs MfS BISHAN CHAND NARESH KUMAR 24-08-2024  |Misc cases/purpose
128|CS (COMM)/844/2024  |STATE BANK OF INDIA Vs NAMAN PANCHAL 24-09-2024  |Misc cases/purpose
OMP (1}
128{COMM)/793/2024 IDFC FIRST BANK LTD Vs GOSWAMI RAKESH BHARATHI 05-10-2024  |Misc cases/purpose
OMP (I)
130/(COMM)/801/2024 M{s BD CREDITS LTD Vs SANDEEP KUMAR 26-09-2024  |Misc cases/purpose
OMP (I} _
| 131|(COMM)/811/2024 iIO_FC FIRST BANK LTD Vs JITESH KESHU .07 10-2024 _ Misc cases/purpose
OMP (1) ! T B T
| 132[(COMM)/812/2024 IDFC FIRST BANK LTD Vs SANJEEV KAILASH 08-10-2024  [Misc cases/purpose
‘Execution o h R T N T
133{(Comm)/459/2023 MR MUKESH GOEL Vs MUNICIPAL CORPORATION OF DELHI 20-09-2024  [Misc cases/purpose
STATE BANK OF INDIA Vs MR SONU (NOW DECEASED)
134:CS (COMM)/867/2024 |[THROUGH HIS LEGAL HEIR ) 09-10-2024  Misc cases/purpose
135|CS (COMM)/869/2024 |STATE BANK OF INDIA Vs LAXMI 09-10-2024  Misc cases/purpose
Execution '
! 136|(Comm)/470/2023 LEILA BAIG Vs M/S MOUNT SHIKHAR COMMODITIES LLP 18-09-2024  |Misc cases/purpose
M/S 55 BUILDWELL PRIVATE LIMITED Vs M/S PARAMOUNT
137|CS (COMM)/881/2024 |DIGITAL MEDIA SERVICES PVT LTD ) 17-09-2024  |Misc cases/purpose
138|CS (COMM)/1469/2023 |JMF SYNTHETICS INDIA PVT LTD Vs LOVISH SHEOKAND 19-09-2024 |Misc cases/purpose
Execution 'M/S SHRI SHIV SHANKAR CONST CO Vs MUNICIPAL
139|(Comm)/508/2023 CORPORATION OF DELHI 13-09-2024  |Misc cases/purpose
140|CS (COMM)/1275/2023 ISANTOSH YADAV Vs M/S TAURUS APPARELS PVT LTD 09-10-2024  |Misc cases/purpose
Execution
~ 141{Comm)/499/2023  [BALAJI PACKERS THROUGH AR Vs NANCY ENTERPRISES |03-09-2024  IMisc cases/purpose |
142iCs (COMM)/1362/2023 |RAKESH CHITLANGIA Vs OSM PROJECTS PVT PVT LTD _ |13-09-2024 Misc cases/purpose
| 143|CS (COMM)/2562/2019 ICIC! Bén,&\{s_AMl_T_TYLGL,, - ~|08-10-2024 _|Misc cases/purpose
~144/C5 (COMM)/2592/2019 ‘ICICI BANK LIMITED Vs NAIM ALAM B 17-09- 2024 IMisc cases/purpose |
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PLAINTIFF EVIDENCE

Sr.
No. |[Case No. Petitioner Name VS Respondent Name Next Date Purpose
. 1|CS DI/6078/2018 SLAZA ELECTRICAL PRODUCTS PVT LTD Vs UDAY KUMAR ROY [27-08-2024 __ |Plaintiff Evidence
‘ MATTU CONSTRUCTION COMPANY AND ORS Vs BABA
. 2|CS (COMM)/415/2019 AMARANTH CONSTRUCTION AND INTERIORS AND ORS 02-09-2024  |Plaintiff Evidence
3[CS (COMM)/2098/2019  |LEVi STRAUSS AND CO Vs ABDUL KADIR 13-09-2024  |Piaintiff Evidence
; ‘ M/S BIOTECH Vs M/5 SHREE NATHJEE PHARMACEUTICALS AND '
| 4|CS (COMM)/1644/2019 ANR 28-08-2024  |Plaintiff Evidence
' 5|CS (COMM)/1404/2021 SATISH GAMBHIR Vs VINOD KUMAR GUPTA 05-09-2024  |Plaintiff Evidence
T M/S MEDILIVESCARE MANUFACTURING PVT LTD Vs M/S SETHI | ‘
6|CS (COMM)/322/2022 AGENCIES B o 123-08-2024  |Plaintiff Evidence 1
7!CS (COMM)/564/2022 ASHA RAM AND SONS PVT LTD Vs L V DAIRY PATAS 07-10-2024 __ |Plaintiff Evidence
8iCS (COMM)/695/2023 BATRA AND COMPANY Vs M/S SUNIL SANITARY e 09-09-2024  |Plaintiff Evidence
9/CS (COMM)/2500/2019 _ |Punjab National Bank Vs MOHD IMRAN (BORROWER) 23-09-2024  |Plaintiff Evidence
__10ICS (COMM)/2810/2019 'PUNJAB NATIONAL BANK Vs VINOD KUMAR AND ANOTHER 20-09-2024 _ |Plaintiff Evidence
! ‘ "PUNJAB NATIONAL BANK Vs 5 T BOILERS AND ENGINEERING ) :
. 11,CS (COMM)/388/2021 __ CONSTRUCTION COPVTLTD AND ORS ___ _29-08-2024 _ Plaintiff Evidence
| ‘~ HOSHIYAR SINGH SURESH CHANDRA SAREES PVT LTD Vs ' . |
| 12|CS (COMM)/1266/2020 ' SHREYAS CRAETION 10-09-2024  |Plaintiff Evidence
M/S RAS] TRADING CORPORATION Vs M/S HARYANA ’ |
13:CS (COMM)/511/2020 MACHINDARY STORE 3 29-08-2024  |Plaintiff Evidence :
I ~ 14/CS (COMM)/562/2021 ICICI BANK LIMITED Vs K B BIKES 27-09-2024  |Plaintiff Evidence
- M/S AL CHAUDHRY Vs M/S GREEN HOUSE AND HESTOFT FOOD .
15|CS (COMM)/278/2023 PVT LTD _125-09-2024  |Piaintiff Evidence
16|CS (COMM)/469/2022 ICICI BANK LIMITED Vs NEMA CHAUDHARY 11-09-2024  |Plaintiff Evidence
17!CS (COMM)/274/2024 MOHD IBRAHIM Vs M/S PRISHA INDUSTRIES 03-10-2024  |Plaintiff Evidence
" 1BICS (COMM){674/2022 MAYANK ENTERPRISES Vs M/S LALIRA BUILDCON PVT LTD 26-09-2024  |Plaintiff Evidence 1
T T M7S SETHI AGENCIES Vs M/S MEDILIVESCARE =
" 19|Counter Claim/12/2023  MANUFACTURING PVT LTD 23-08-2024  |Plaintiff Evidence
g T ' CANARA BANK Vs ARROW COMPRESSORS AND EQUIPMENTS
‘ 2o!cs (COMM)/320/2023 THROUGH ITS PROPRIETOR MR YOGESH VORA 29-08-2024  Plaintiff Evidence
. _21'CS (COMM)/80/2022 PUNJAB NATIONAL BANK Vs DHARMENDRA KUMAR 28-08-2024  |Plaintiff Evidence
22'CS (COMM)/339/2024 M/s JAINSONS INTERNATIONAL Vs AMEREX PVT 17D 13-09-2024  |Plaintiff Evidence
23|CS (COMM)/771/2020 ICICI Bank Vs SUNIL KUMAR L 12-09-2024  |Plaintiff Evidence |
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I SHAJAY JAIN KARTA OF HUF FIRM M/SBHAVIT OVERSEAS Vs T ”ﬁj
24|CS (COMM)/497/2023 SHANIL SHARMA PROP OF UNIQUE IMPEX 04-11-2024  |Plaintiff Evidence
| 25|CS (COMM)/792/2021 ICIC! BANK LIMITED Vs ABHISHEK ANJUM 30-09-2024  |Plaintiff Evidence
26|CS (COMM)/445/2023 CANARA BANK Vs ANJANA 06-09-2024  |Plaintiff Evidence
27|CS (COMM)/212/2022 ICICI BANK LTD Vs MO IRFAN 26-00-2024  |Plaintiff Evidence
28|CS (COMM)/464/2023 CANARA BANK Vs SUBHASH CHAND SHARMA 06-09-2024  |Plaintiff Evidence
__29ICS (COMM)/1048/2020 _ |ICICI BANK Vs PARVEEN KUMAR 28-08-2024  [Plaintiff Evidence
30[CS (COMM)/542/2023 RADHEY SHYAM GUPTA Vs PUNJAB AND SIND BANK 18-10-2024  |Plaintiff Evidence
311CS (COMM)/74/2023 ICICI BANK LIMITED Vs MR IMRAN KHAN ) " 118-09-2024  [Plaintiff Evidence
32/CS (COMM)/882/2022 UNION BANK OF INDIA Vs SRI KRISHAN GUPTA 05-10-2024  |Plaintiff Evidence
‘ SH CHIRAG GUPTA SOLE PROP OF KENT INDUSTRIES
| THROUGH HIS AR RA] KUMAR SHARMA Vs SANGAM
. 33|CS (COMM)/630/2023 ELETRICIALS LIGHTING THROUGH ITS PROP SH MANGILAL  23-09-2024 _ |Plaintiff Evidence
[ 34/CS (COMM)/1118/2021 __[ICICI BANK LIMITED Vs JULIMONI SAIKIA _ 20-08-2024  |Plaintiff Evidence
35|CS (COMM)/674/2023 CANARA BANK Vs MANPREET SINGH ) 11-09-2024  IPlaintiff Evidence
~ 36lCS (COMM)/666/2023 ICICI BANK Vs HARPREET SINGH SASAN 20-09-2024  [|Plaintiff Evidence
37.CS (COMM)/1007/2022  |ICICI BANK Vs ASHOK KUMAR 104-09-2024 _ [Plaintiff Evidence
| 38,CS (COMM)/81/2024 'STATE BANK OF INDIA Vs HAKAM SINGH 05-09-2024 _ [|Plaintiff Evidence |
. 39CS (COMM)/73/2023 CANARA BANK Vs VANDANA PAREEK _|18-09- 2024  [Plaintiff Evidence ]
' 40/CS (COMM)/1573/2021 ~_licicI Bank Vs MAHENDRA SINGH ~ |28-08-2024  |Plaintiff Evidence
! M/5 KARTIK CONTRACTS INDIA PVT LiD Vs M/S NITI FIRE
. 41|CS (COMM)/892/2023 SAFETY PVT LTD _ 12-09-2024  |Plaintiff Evidence
| 42|CS (COMM)/933/2023 INDIAN BANK Vs NAMRATA KUKREJA 29-08-2024  |Plaintiff Evidence
M/S TAURAS APPARELS PVT LTD THROUGH ITS AR SHRI
43|CS (COMM)/932/2023 TARKESHWAR YADAY Vs M/S JULI DRESS 10-09-2024  |Piaintiff Evidence i
44/CS (COMM)/1270/2022 ICICI BANK LTD Vs NASEEM UR REHMAN 04-10-2024  |Plaintiff Evidence
45 cs (COMM)/1333/2022 MS APSARA SAREE Vs NITIN DHANDARIA 30-08-2024  |Plaintiff Evidence ]
| POWERTEX TOOLS COMPANY PRIVATE LIMITED Vs SAMUNDRA
l KANWER PROPRIETOR OF M/S SHREENATH SALES
__4§Jrgs (COMM)/1349/2022  |CORPORATION 19-09-2024  |Plaintiff Evidence
! BANK OF INDIA Vs MAINISH KUMAR MAURYA PROP VOLTAIN
47|CS (COMM)/1347/2022  POWER SOLUTION 06-09-2024  |Plaintiff Evidence
‘—"’ o 7T TTUTTIMGS RAM CHARAN BANSAL CONSTRUCTION PVT LTD Vs DELHL | ' ’ T
CS (COMM)/1033/2023  JAL BCARD 10-09-2024  |Plaintiff Evidence




"ISSUES

- Sr.

: No. |Case No. Petitioner Name VS Respondent Name Next Date Purpose |

M/S PRIME ENGINEERING CO THROUGH [T PROP SH GOVIND NARAYAN i

B 1/CS (COMM)/174/2023 |KOTHARI Vs BE CONTRACTS PRIVATE LIMITED AND ORS 09-09-2024  |lssues

! | _2/CS (COMM)/322/2023 |M/S AHMED ZAIl YASSER LTD Vs M/S BAWEJA IMPEX 09-10-2024  |Issues

‘ 3|CS (COMM)/2179/2019 |NEERA) GUPTA Vs M/S THE INDURE PVT LTD 05-09-2024  |llssues

4.CS (COMM)/808/2022 |CHARAVU SATHYA PRASAD Vs PREM RANJAN 30-08-2024  llssues =

,% 5/CS (COMM)/123/2022 |SHAILSUTA LOGISTRICS PVT LTD Vs EMAMI LTD :30-08-2024  llssues

[1 PRABH DAYAL OM PARKASH INFRASTRUCTURE LTD Vs MUNICIPAL :

L 6iCS (COMM)/98/2024  |CORPORATION GURUGRAM 27-08-2024  lIssues

,i — [SAIENTERPRISES THROUGH ITS PARTNER JITESH MAHAJAN Vs PROLINE -

u 71CS (COMM)/478/2023 |BEAUTY WELLNESS PVT LTD ORS 11-09-2024  |lssues

h ICS (COMM)/621/2023 |DINESH AGGARWAL Vs M/S PALI RAM VINOD KUMAR _ 04-09-2024  |lssues

i 9iCS (COMM)/951/2022 |M/S ALPHA RADIOS Vs M/S JAJOT ENTERPRISES PVT LTD 23-08-2024 _ ilssues

i— 10'CS (COMM)/943/2022 |SUNIL RAI Vs AMRINDER SINGH  '28-08-2024  jIssues

A 11iCounter Claim/28/2023|M/S PROLINE BEAUTY AND WELLNESS PVT LTD Vs M/S S SAl ENTERPRISES 11-09-2024  ilssues

12|CS (COMM)/611/2024 |SURYA ROSHNI LTD Vs OPTOLED D ENERGY PVT LTD 20-08-2024  |Issues

b 13iCS (COMM)/1078/2023 P PUNJAB NATIONAL BANK Vs RACHNA SISONDIA ) 12-09-2024  |Issues )

¢ : “M/S DINESH SANITARY STORETHROUGH AUTHORIZED

i - 14CS (COMI_V_Iy_l‘_QBQLZ_QZ_B_lBEPRESENTATI\LE_MR MUKUL SINGH Vs M/S BP CONTRACTS PVT LTD 122-08-2024  jlssues

’ 15 CS (COMM)/1126/2023 [PARVEEN JAIN Vs MAHALAXM! TRADING COMPANY 27-09-2024 _Issues !
L 1611CS (COMM)/236/2024 JAGRITI PLASTICS LTD Vs M/S SHAGUN ENTERPRISES PVT LTD 126-09-2024 _ |Issues

17-CS (COMM)/1606/2023 ARPIT PAPERS PVT LTD Vs PRACH! PAPERS AND CARDS 24-09-2024  {lssues

1 :
£ |
L




..‘;‘\J

" MISC. ARGUMENT

S
No. 'Case No. ‘Petltloner Name VS Respondent Name Next Date Purpose
1/EX/915/2018 MR INDER MOHAN SINGH Vs TRIPAT SINGH AND ORS 21-08-2024 Misc Arguments
T Cs i
((COMM)/1191/20 '
2[20 CEC-CIC! )V and ORS Vs ORIENTAL INSURANCE CO LTD 10-09-2024 Misc Arguments
o ICS '
(COMM)/197/201
38 S N OVERSEAS Vs M/S SUPREME FABRICS 21-08-2024 Misc Arguments
. e ) £ 2 Mgl __ kgl — HNED
(COMM)/681/202|ALKA FOODS PRIVATE LIMITED Vs KAPUR CONFECTIONERS AND
4l ORS 09-09-2024 Misc Arguments
5 D
(COMM)/243/202 i
51 MAPLE PRESS PVT LTD Vs VAIBHAV BOOK SERVICE 04-09-2024 ‘Misc Arguments ;
cs i ’ o s
(COMM)/686/202
6[2 LDRANGWALA PRIVATE LIMITED Vs RANA POLYCOT LIMITED 19-09-2024 Misc Arguments
CS T ’ - o n
(COMM)/8621202* i
| 711 UNION BANK OF INDIA Vs SHAILENDRA VERMA AND ANR 23-09-2024 Misc Arguments
Ccs ' ) o -
(COMM)/966/202
| 8' MR SANO| KUMAR Vs M/S RENEVO ASSETS PVT LID 28-08-2024 Misc Arguments
S e - V
‘ (COMM)/901/202 ;
| 9i3 NITIN JAIN Vs AMIT PASRIJA 21-08-2024 IMisc Arguments
T e B T
(COMM)/2035/20{CHAMAN LAL GOYAL AND SONS (HUF) Vs M/5 NIKON FINLEASE PVT
1022 LTD 06-09-2024 Misc Arguments
s i |
(COMM)/824/202|M/S BCC FUBA INDIA LIMITED Vs M/S PCB DELH! THROUGH ITS i
113 .PROPRIETOR SANDEEP KUMAR 06-08-2024 Misc Arguments
o e, T ONDERIRLE — e e e D R GO Lt ,
|(CoMM)/924/202
C 123 \SAVITRI DEV] GUPTA Vs M/S NEW INDIA ASSURANCE CO LTD 23-08-2024 ‘Misc Arguments B
B '\\;?\a km
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~— 5 ' < DEVENDRA GOEL V5 TRISQUARE SWITCHGEARS PVT LD
(COMM)/996/202[THROUGH ITS DIRECTORS MR SAMEER MITTAL AND MR NITIAN
133 MITTAL 09-09-2024 Misc Arguments
CS (COMMY/
14{1283/ 2023 SHIV SHANKER NARULA Vs ASHOK LEYLAND LIMITED 09-09-2024 Misc Arguments
cS
(COMM)/524/201
159 CANADIAN SPECIALITY VINYLS Vs SEEMA RANI JAIN AND ORS 11-09-2024 Misc Arguments
C5 ' ' B
(COMM)/1173/20
16121 BASHESHAR LAL AMIT KUMAR Vs M/S DOON VALLEY FOODS PLTD  [26-09-2024 Misc Arguments
cS -
(COMM)/1488/20|RAJKUMAR SETH Vs M/S CHOLAMANDLAM INVESTMENT AND
17122 FINANCE COMPANY LIMITED 19-09-2024 Misc Arguments
cs i - — — j — T T
(COMM)/1893/20IM/s CENTURY PLYBOARDS (I} LIMITED Vs M/s NEELANATH TIMBER |
_1s19 IAND PLYWOOD o _[24-09-2024 Misc Arguments |
OMP (1) e ; - T TRV T T
(COMM)/447/202] |
. 194 ) IM/S MOHDAHSON INFRA PVTLTD Vs INDUSIND BANK LTD 20-08-2024 Misc Arguments |
\ cS ) T - : B
| (COMM)/102/202 ‘ :
| 203 _|ICICI BANK Vs SHANKAR SHARMA 28-08-2024 Misc Arguments
Cs RACHNA SAGAR PVT LTD Vs PRAGYA BOOK T
(COMM)/908/202|DISTRIBUTORSTHROUGH ITS PROPRIETOR/AUTHORISED
213 _SIGNATORY NAMELY PADMAKAR TRIPATHI 05-09-2024 Misc Arguments
S oY ) e T R 1T e T
i (COMM)/327/202
223 BHARAT] BHAWAN Vs M/S KAMAL BOOK AGENCY AND ORS 13-09-2024 Misc Arguments
cs N
(COMM)/299/202
23l S K TANDON Vs M/S MEKASTER ENTINEERING SERVICES PVT LTD  |30-08-2024 Misc Arguments
cs
(COMM)/543/202
2413 M/S LEAYAN GLOBAL PRIVATE LIMITED Vs GURUKRIPA FOOTWEAR  28-08-2024 Misc Arguments
cS
| (COMM)/562/202
| 253 'UMESH TYAGI Vs MCD 04-09-2024 _|Misc Arguments
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IN THE COURT OF SH. DEEPAK GARG, LD. Dj, COMMERCIAL-09, CENTRAL, TIS HAZARI COURT

Lo

| i Date of .
iSr. No.  [Cases ) ,Party Name ~ Registration Next Date  |Next Purpose
. 1|CS (COMM)/1612/2019 'COSCO INDIA LTD. Vs B K TRADERS ) 27-08-2019  123-10-2024 Arguments ] ]
_ 2 OMP (COMM.}{180/2022 MUKESH SINGH Vs NAVIN SINGHAL '13-12-2022 '05-09-2024  Arguments : o
: 3/OMP (COMM.)/148/2023 'PARAS NATH BULLI Vs UFL SECURITIES LIMITED 23-08-2023 25-10-2024  |Arguments 74|___ ,
b 4iCS (COMM)4258/202]1 JAYSON INDUSTRIES Vs SWASTIK INDUSTRIES 22-10-2021 05-09-2024 Consideration |
i M/S TULLIO GIUSI SRLNOW KNOWN AS GAPI SERVICES SRL Vs M/ ) ! :
L 5iCS (COMM)/1699/2022 S V TRIMS COMPANY 11-07-2022 i27-08-2024 Consideration : )
B 5:OMP (COMM.)/73/2024 Shellz India Pvt Ltd Vs Binny Wads Pvt Ltd 12-08-2024 _[22-D8-2024 Consideration | j{
___ TExecution (Comm. ¥328/2024 LAmrltpa] Singh Vs Municipal Corporaation of Delhi [09-08-2024 21-08-2024 Consideration |
~___BiExecution (Comm. ¥/330/2024 |ARUN AGGARWAL Vs RAVI BAJA] DESIGNS PVT LTD 12-08-2024 _ [22-08-2024 Consideration I
E— i ‘ |M S VEE PEE CREATIONS PVT LTD through Accountant Sh ) i
7 glExecution (Comm.)/334/2024 ‘Hardesh Kumar Vs Lakshmi General Store K D Rao 14-08-2024 22-08-2024 ‘Consideration i
"princem Ornaments Pyt Ltd Vs MS IV]EWELLERS THROUGH ITS :
10 Execution (Comm.}/340/2024 _ PROPRIETOR SH VIPAN NISCHAL _ 16-08-2024 28-08-2024 IConsideragl_qr) L .
; 11 Misc D)/479/2024 ROOP KISHORE RASTOG! Vs SAGAR KHARBANDA 16-08-2024 :30-0B-2024 Consideration B :
: 12|C5 {COMM)/B99/2024 [Neelam Agarwal Vs Smart City Solutions India Pyt Ltd 20-08-2024 30-08-2024 _ [Consideration _;‘
) '‘Rahul Kumar Gola Prop Of M s Shubharn Constructions Vs Late | |
13|CS (COMM)/900/2024 ‘Sh Surinder Patwa Through LR 20-08-2024 02-09-2024 {Consideration__ £ o
VIRENDER KUMAR GUPTA Vs M/S. TENTIWAL METAL PRODUCTS ‘ .
14 €5 (COMM)/1161/2019 ILTD. :12-07-2019 23-08-2024  ;Defence Evidence s
]MAHESHWARI VANI PRAKASH PVT LTD Vs A H WHEELERS AND | I
151CS (COMM)/2855/2019 ICOMPANY PVT LTD ) _|06-12-2018 !(_1_5-09-2024 Defence Evidence _
16]C5 (COMM)/235/2020  _ SATISH AGGARWAL Vs ANIL GUPTA AND ORS 31.01-2020 ?11-09-__2_(;24 Defence Evidence _; oz
___17iCS {COMM)/851/2020 ICICl Bank Vs JITENDRA SINGH 19-02-2020 18-09-2024  |Pefence Evidence ! .
o 18CS (COMM)/75/2021 MIS LAL CHAND AND CO. Vs M/S BENTWOOQD SEATING SYSTEM  06-01-2021 ggggOZL_%fegpe Evidence _ .
- __10/CS{COMMY3186/2021 M/S MARICO LIMITED Vs ANSHUL KHARBANDA | 06~ 09- 2021 21-08 2024  Defence Evidence . .
: RAJESH CHANDER KATYAL Vs THE ORIENTAL INSURANCE
- 204CS {COMM)/3557/2021 _COMPANY LTD i {24-09-2021 29-08-2024 lDefence Evidence .
tANNU JAGGl SOLE PROP. MIS SHRI VISHNU CONTRACTORS Vs H '
. 21CS (COMM)/4142/2021 __IDELH! MUNICIPAL CORPORATION AND ANR 12-10-2021 123-08-2024 [ Defence Evidence - !
: |IC|CI BANK LTD Vs SUNNY DUTTA PROFRITOR OF MAHALUXMI
_ 22|Ccs (COMM)/4721/2021 __FINCORP 15-11-2021 30-08-2024 LDe(fErﬁviden_cg_ _
i : " RENU RUSTAGI PROP M/5 SHUBAN TRADERS Vs AJAY CHOPRA
_ 23S (COMM)/4801/2021 'PROP M/S COMMERCIAL TRADERS _117-11-2021 18-09-2024 Defence Evidence .
GOODONE INFOTECH Vs JWALA ELECTRICALS AND HOME ‘
) 2§*CS (COMM)1145/2022 APPUANCQ___ o __ |26-04-2022 04-10-2024 ‘Defence Evidence .
o 25 CS {COMM)/2406/2022 1SH. HEMANT SETHI Vs SH. VIKAS GUPTA. 31-10-2022 |27 08- 2024 Defence Evidence _
. ‘M/S C.B.S. PUBLISHERS AND DISTRIBUTORS PVT. LTD. Vs MR. L '
_‘__(COMM)I275912Q22 __ BHUWAN GIROTRA _ i _|24-12-2022 30-08-2024  Defence Evidence = _
27CS (COMM)/214/2023 i V]VA BOOKS PRIVATE Vs E_P QLN'I:E_R_I\JATIONAL_SQEQOL _ 03- 02—2023 20-09- _2_(_)24 . Defence E\gadence L i
28ICS (COMMY573/2023 MIS KANCHAN FASHION PVT LTD Vs SARITA WADERA L 01-04-2023 23-08-2024 Defgn__ce Evidence




‘a

. 29/CS (COMM)613/2023 "MOHD MURSALIN Vs WASID AHMED GANAE! "12-04-2023 30-08-2024  |Defence Evidence -
| 30/C5 (COMMY/646/2023 ___ M/S SIRIIN FIN LEASE PVT. LTD. Vs HARISH CHANDRA AGRAWAL 17-04-2023 04-09-2024 _Defence Evidence | __ all
| IMILAN MADHUSUDAN KARIYA Vs ANIL KUMAR
i 31iCS (COMM)/683/2023 GUPTAPROPRIETOR AONE INTERNATIONAL 24-04-2023 23-08-2024 Defence Evidence o
. “32|CS (COMM)/1009/2023 "TAKSHIT ARCRA Vs RAKESH AROORA 11-07-2023 30-08-2024_ [Defence Evidence | :
. 33C5(COMM)/1050/2023 _ PARVEEN JAIN Vs VISHNU SONI _ 19.07-2023 "TI06-09-2024 _ [Defence Evidence o 1
| DEX CARGO SERVICES PVT LTD THROUGH MANAGING DIRECTOR | H
L _:-14;93_ {COMM)/1062/2023 _|ARVIND THIRAN! Vs M/S SPELL ORGANICS LTD 21-07-2023 12-09-2024  Defence Evidence .
} SHRI RAM KISHORE SHARMA PROP M/S R K ELECTRICALS Vs THE
EXECUTIVE ENGINEER £ AND M W AND S CN DELHI JAL BOARD |
 35/C5 (COMM)/1150/2023 GNCTDANDANR 10-08-2023 29-08-2024  Defence Evidence ' =
_ 36[CS {COMM}1500/2023 Dhiraj Jain Vs Anil Kumnar Gupta 18-11-2023 _11-08-2024 Defence Evidence | 1
L ) "~ 37iCS (COMMY408/2024 Rakesh Kumar Goyal Vs Municlpal Carporatian of Delhi [27-03-2024 ,21-08-2024 [Defence Evidence |
‘ _T KLY Pulymers And Chernicals Limited Vs Shreyansh Healthcare ’ ' \
__ 38/CS (COMM)/B95/2024 Private Limited o ~ 117-08-2024 05-09-2024 _ Defence Evidence .
Defendant/
i Respondent
39|rc§ Dy317/2021 HARSH SARDANA AND ORS Vs NAVRANG EXIM LIMITED 05-04-2021 17-09-2024  |Evidence . .
|Defendant/ : ,
: | {Respondent . !
40/Counter Claim/4/2022 JANSHUL KHARBANDA Vs MS/ MARICO LIMITED 111-02-2022 21-08-2024  Evidence o
i Defendanty
! Respondent
41 Counter Claim/65/2023 SPELL ORGANICS LTD Vs DEX CARGO SERVICESPVT LTD  |01-11-2023 12.09-2024  Evidence .
ENDEAVOUR SYSTEM PRIVATE LIMITED Vs INTELLIGENT .
__ 42C5 (COMMY451/2018 COMMUNICATION SYSTEMS INDIA LTD. 24-11-2018 30-08-2024  |Final Arguments | :
‘M5 MAHALAKSHMI LIGHT TENT AND DECORATORS Vs UNION OF : 1
43CS (COMM)/222/2019 INDIA 19-02-2019 22-08-2024  fFinal Arguments .
44 CS (COMM111823!2019 PARASNATH ENTERPRISES Vs SUNIL AGGARWAL AND ORS. 02-05—2019 19-09-2024 [Final Arguments
45‘C5 (COMM)/1843/2019 SANDHU MECHANICAL W WORKS {P) LTD. Vs BHUPENDER KUMAR 16 07-2019 _30—09:@24 Final Arguments_ s
! M/S NEELANSH ELECTROTECH SYSTEMS PVT. LTD. Vs UNION OF ; g
4slcs {COMM}/2450/2019 INDIAANDOTHERS 04-10-2019 26-08-2024  Final Arguments
_ 471CS {COMMY/2499/2019 _ __ ADIDAS AG Vs GOYAL TRADING COMPANY 17-10-2019 28-08-2024  Final Arguments _ .
T NCCLUTD. Vs POOJA ENTERPRISESTHROUGH MR. ANIL PAULSOLE l |
ABLOMP {COMM.)/12/2021 _ PROPRIETOR _ _ 116-02-2021 120-09-2024  [Final Arguments B
MIS MLJ INDUSTRIES LTD. Vs MS. PARUL, SOLE PROPRIETOR OF ‘
49ICS {COMM)/210/2021 lM;‘S PAPERMAKE 18-01-2021 .22-08-2024 ‘Final Arguments o
_ 50CS ([COMM)/492/2021 _iM/S SUPER HOZE INDUSTRIES PVT. 17D Vs SERVESH GOEL 11-02-2021 03:09-2024 _ final Arguments ___
~'51CS (COMM)927/2021 TS COMPUTERS Vs TRANSTREASURE SERVICE INDIA PVT, LTD.  '16-03-2021 (12-09-2024 ~_Final Arguments B
j Al PRESS Vs SHALINI J JAIN PROP "M/S NURTURE INDIA ‘
52.C5 (COMM)/4417/2021 PUBLICATION AND ANR o 29-10-2021 24-08-2024 lﬁqal Arguments o
'SAMMORITA FASHIONS SVT LTD Vs OYO HOTELS AND HOMES !
~ 53CS {COMM)/368/2022 _PVTLTD o 01-02-2022 '27.08-2024___'Final Arguments
CANARA BANK Vs M/S KAUSHIK TRADING COMPANY THROUGH i
‘ | 54CS(COMM)/2324/2022 _ PROP. SH. VINOD KUMAR SHARMA 13-10-2022 13-09-2024 _Final Arguments _
S ‘GAURAV TRADING COMPANY THROUGH ITS PROP GAURAY GARG
e _ 55CS (COMM)/2371/2022 Vs SUNNY CHUGH :19-10-2022 10-09-2024 Final Arguments o
S _....56CS(COMMY127/2023 _ BHERU SINGH Vs PARBAT SINGH '18-01-2023 [21-08-2024 _ Final Arguments _
iy
.



[ |CANARA BANK Vs MILLENNIUM MARKETING THROUGH ITS PROP L
57'CS (COMM)256/2023 IMR AMIT NANDA 13-02-2023
WIS, JAINSONS LIGHTS PVT, LTD. Vs M/S. HINDUSTAN ,
S8.CS (COMM)/333/2023 MILLENNIUM POOLS PVT, LTD. 23-02-2023
lws STAR EDUCATIONAL BOOKS DISTRIBUTOR PVT.LTD. Vs
_ 59ICS {COMM)/472/2023 SHWETA JAIN o 17-03-2023
"CANARA BANK V5 TIWARI DIGITAL THROUGH ITS ;
60,CS (COMM)/844/2023 __*_PROP SAMPURANAND TIWARI , 24-05-2023
T 61IC5 (COMM)/1030/2023 ~15H SUDHIR KUMAR Vs M/S PINJAB AND SINDH BANK 15-07-2023
T 62/CS (COMM)/1156/2023 'AGGARWAL BROTHER Vs RADHIKA DHIKA JEWELERS 11-08-2023
63CS (COMMY1266/2023 __ SAJl JOSEPH Vs OPERA GLOBAL PVT. LTD. 23-09-2023
2 JPER CASSETTES INDUSTRIES PRIVATE LIMITED Vs RIDDHI
64CS (COMM)/1394/2023 ‘smmu CABLE NETWORK L 121-10-2023
1

 65C5 (COMM)/521/2021 ,__ijK SECURITIES PVT LTD Vs DSE ESTATESLTD

11-02-2021

| MOHD. IQBAL QURESHI@ MOHD IQBAL Vs MOHD NADEEM
66CS D){591/2021

!
:

__QURESH! - 24-08-2021
.]AGD!SH SACHDEVA Vs 55 MOTA SINGH MODEL SENIOR 1

67CS (COMM)/2285/2022 _ /SECONDARY SCHOOL L ___b6-10-2022
685 (COMMI1257/2023 JMF SYNTHETICS INDIA PVT LTD. Vs HORIZON GLOBAL TD. 121-09-2023
69.CS (COMM)/289/2024 __Ms 5 K Educations Pvt Ltd V5 Pramod Singh Dangi 24-02-2024

. i
__TOLCS (COMM)/294/2024 _‘Hera Investcorp Private Limlted Vs Ashok Kumar 26-02-2024
71CS (COMM)/368/2024 State Bank Of tndia Vs Gulshan Sethi _ 15-03-2024
V'IZECS {COMM)/470/2024 'Bank Of Baroda Vs Shiv Enterprises B B 18-04-2024
73Cs 5 (COMM)/54472024 Rajat Rana Vs Inder Anluwalia L __ o IOZE-_ZOM

i

1
74:CS (COMM)/624/2024 ‘Saurabh Gupta Vs Harish Kumar ) L '21-@-3@24
. 75 CS (COMM)213/2022 M|ATEIA E!‘Alj. PVT. l_.TD Vs SOMYA GOYAL 18-01- 2022
76 Execution (Comm.){7/2024 Mrs Daljeet Kaur Pandey Vs shr Sanjay__ _ _ 09-01- 2024
77 Executlon (Comm.)/224/2024 Goyal And C Goel Stainless Steels Vs Nelkon _Kltchenware 03- 06-2024

e Indian Express =5 Private Limited Vs Slgnet Media Service Put

78CS (COMM)/604/2024 N Ltd _15-05-20: 2024
79'CS ([COMM)/641/2024 MIs Vlshal Gupta Huf Vs Hansh Kurmar . 28 05-2024
80CS (COMM)/678/2024 er Sanjay Gupta Vs Munncupal Corpomtlon Of Delhi _ 3;@6-2024

; : S G |
20-09-2024 Final Arguments '
'23.09-2024 _ Final Arguments

‘ |
29-08-2024_ | Final Arguments | |
|03-09-2024 Final Argurnents e
31.08-2024 _ FnalArguments |, _|
13-09-2024  Final Arguments ) '
%-0_9-2024 |Final Arguments 1
23.08-2024  Final Arguments ‘ !
For Case
Management |
_[31-0s-2024  Hearng__ . . |
For Case
. Management «
28-08-2024 iHearing ) 1
For Case
Management
,!12 -09-2024 _Hearing TR
‘For Case
Manqgement
2 19-09-2024 Hearing .
| For Case '
i Management
27-08-2024  Hearing : o
For Case '
1 Management
24-09-2024 __ Hearing = =t
i !For Case ]
" 'Management
09-03-2024 __ Hearing .
For Case
lManagement
Pg .08-2024 _ 'Hearing__
For Case '
Management :
113-09-2024 _ Hearing _
For Case
) Management
110-09-2024 Hearing o _
123 08-2024 Misc J Appearance w
24 08 quﬁ__ Mlsc { Appearance - ]
.02 -09-2024 les_c { Appearance _
12-09- 2024  Misc./Appearance ~ o
'30-08-2024  Misc.{ Appearance _ _
l17 09-2024 ‘Misc. -/ Appearance
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! + B1/CS (COMMY1801/2019 __VINOD KUMAR JAIN Vs KAUSHALYA SINGHAL 113702-2019 04-08-2024 _ [Misc. Arguments ]
_ B2(CS (COMMY/222/2020  _ "|ASK AUTOMOTIVE PRIVATE LIMITED Vs RADHE EXFO '31-01-2020 03-09-2024  |Misc. Arguments 1
83'CS (COMM)/292/2020 _ |GEETA PUBLISHING HOUSE Vs SUBHASH DEY 06-02-2020 30-08-3024 _Misc. Arguments _ |[CONTECTED |
l: __ 84[CS D}/536/2020 KESARI CHAND JAIN AND ANR. Vs HANS RAJ SHARMA 07-10-2020 01-10-2024___ Misc. Arguments |
I B5CS (COMM)/693/2020 SUBHASH DEY Vs GEETA PUBLISHING HOUSE [25-02-2020 0B-10-2024  Misc, Arguments  CONTECTED
MAHESH KARDA TRADING AS M/S CYCLE WORLD Vs HARISH
_ _BECS (COMM)/1222/2020 KARDA B , ___127-08-2020 15-10-2024  Misc.Arguments
87.CS (COMM)/1357/2020 [SANTOSH GOSWAMI Vs DALIP MALKAND ORS 24-09-2020 22-08-2024 _[Misc. Arguments  CONTECTED |
[ . _B8CS (COMM)1366/2020 DEEPAX ARORA Vs M/S. CTA LOGISTICS LIMITED AND ANR, 16-09-2020 27-08-2024  Misc. Arguments
|7 8gMisc D)/53/2021 MJS GEETA PUBLISHING HOUSE Vs SUBHASH DEY |03-02-2021 30-08-2024 __'Misc. Arguments  [CONTECTED
+ 90/0MP (COMM.)/70/2021 _|M/S H.5. OBEROI Vs UNION OF INDIA - 18-10-2021 28-08-2024 Misc. Arguments  |CONTECTED |
M/S H.S OBEROI BUILDTECH PRIVATE LIMITED Vs UNION OF !
9LOMP (COMM.)/75/2021 INDIA ) 23-10-2021 28-08-2024 _ Misc. Arguments _CONTECTED
T _92[EX/303/2021 RAJ KUMAR PAHWA Vs TAHIR KHAN —104-08-2021 23-09-2024 _ |Misc. Arguments -
... 93CS(COMM)/A36/2021 VIPIN MITTAL Vs VRG ESTATE DEVELOPERS AND ORS 09-02-2021 06-09-2024 _ |Misc. Arguments o
. ___94CS (COMM)/447/2021 IDAL)IT KAUR PANDEY Vs SANJAY 09-02-2021 124.08-2024 " Misc. Arguments  CONTECTED |
’ J APTARA TECHNOLOGIES PVT LTD Vs JAYPREE BROTHERS ‘
. O5[CS (COMMY565/2021  MEDICAL PUBLISHERS (P) LTD 12-02-2021 09-09-2024 __ Misc. Arguments |
96CS (COMM)/928/2021  _KARSHNI SALES Vs GURUTECH PROJECTS PVT LTD 116-03-2021 21-03-2024  Misc. Arguments |
M/S KHATTAR ENTERPRISES Vs M/S SHREE MAHABIR I
97,CS (COMM}/2595/2021 __INFRASTRCTURE ] ~_130-07-2021 24-09-2024 _ Misc. Arguments o
98iCS (COMM)/2732/2021 ‘PRAVESH NARULA Vs PUJA AGGARWAL 05-08-2021 12-09-2024 __|Misc. Argumants X
‘GURL)T ENTERPRISES PRIVATE LIMITED Vs K L INTERNATIONAL . ‘ ;
995 (COMM)/3248/2021 IAND ORS o o 09-09-2021 27-09-2024 __ Misc. Arguments _CONTECTED _
100/CS (COMM)/5100/2021 VEENA AGGARWAL Vs BALA|I TRADING COMPANY AND ORS 03-12-2021 12-09-2024  Misc. Arguments
1 ROME INDIA AND ORS Vs RICARIA SUPPORT SERVICES PRIVATE !
101 CS (COMM}/5182/2021 LIMITED AND ORS 10-12-2021 16-10-2024 _ |Misc. Arguments ~
'M.C. BANSAL STEELS PVT. LTD. Vs ).P. ENGINEERS PVT. LTD. AND| ™ ; !
_ 102CS (COMM)/5490/2021  IORS o _ 22-12:2021 27-09-2024  Misc. Arguments o
103(C5 (COMMY/11/2022 PUNJAB NATIONAL BANK Vs AZAD SINGH 03-01-2022 05-09-2024 __ Misc. Arguments
10410MP {COMM.)/21/2022  __AYUB ALI AND SONS Vs GOVT. OF NCT OF DELHI AND Anrs. _[27-01-2022 21-08-2024 ~ Misc. Arguments  CONTECTED
‘ 'M/S AYUB AU AND SONS THROUGH PARTNER SARFRAZ KHAN Vs | :
_ 105/0MP (COMM.}/32/2022 _GOVT. OF NCT OF DELHI THROUGH EXECUTIVE ENGINEER EAST _09-03-2022 21-08-2024 _ |Misc. Arguments  CONTECTED |
I .
1060MP (COMM.)/B2/2022 ~_UNION OF INDIA Vs ALCCN BUILDERS AND ENGINEERS PVT LTD 09-06-2022 18-09-2024___ Misc. Arguments  CONTECTED
107{Execution (Comm.)/149/2022 ALCON BUILDERS AND ENGINEERS PVT LTD Vs UNION OF INDIA [18-08-2022 18-09-2024 __'Misc. Arguments  CONTECTED _
. T108CS (COMM)/601/2022  MJS MUBARAK OVERSEAS PVT, LTD. Vs M/S SHYAM OVERSEAS  15-02-2022 05-10-2024  |Misc. Arguments
_109.CS (COMM)/780/2022 ___HANS RAJ SHARMA Vs KESRI CHAND JAIN .26-10-2021 '01-10-2024 _ Misc. Arguments N
1 cs (COMM)/858/2022 ' IAGFA GEVAERT NV Vs AGVA HEALTHCARE PRIVATE IMITED  110-03-2022 18-09-2024 _'Misc. Arguments
‘M/S ZENITH DRINKS PRIVATE LIMITED Vs HEALTH AURIC CARE '
- 11_;@ (COMM)/936/2022  PRIVATE LIMITED 23-03-2022 28-08-2024  Misc. Arguments )
M/S PLATINEX DB VALVES INDIA PVT LTD Vs MR. NEMARAM | 1
112C5 (COMM)/1157/2022 PROPRIETOR OF M/S SHRI BALAJI| ENTERPRISES 27-04-2022 '02-09-2024  Misc. Arguments o
113[CS (COMM)/1300/2032 HARI LAL GUPTA Vs DAYA SHANKAR JAISWAL 24-05-2022 10-09-2024 _ Misc. Arguments
M/S ATHERMAL INDUSTRIES AG Vs ASSOCIATES ELECTRODES ’ |
. 114CS (COMMY1552/2022 AND ANR 09-06-2022 [24-10-2024  Misc. Arguments




: 11515 (COMM)/1899/2022 CANARA BANK Vs SAVITA GUPTA 23‘.07-2022 N 21102024 _ |Misc. Arguments | _ ol
’ M/S CHEMPHARM INDUSTRIES PVT LTD Vs M/S CAPTAB BIOTECH , :
116CS {COMM)/2481/2022 UNIT I 4}.1-11-2022 29-08-2024 Mise. Arguments ) i
1 CANADIAN SPECIALTY VINYLS Vs KAYCEE DIGITAL PRIVATE |
g 117/CS (COMM)/2555/2022 LIMITED 25-11-2022 23-08-2024 'Misc, Arguments !
’ 116[CS (COMM)/2580/2022 . LOKESH PARIHAR Vs TATA CAPITAL FINANCIAL SERVICES LTD _ |29-11-2022 03-09-2024 __ Misc. Arguments | _
: THROUGH iTS PROPRIETOR SH 'TAFZUL ALl Vs THROUGH IT5 ! |
; 119) OMP (COMM.)/159/2023 _ PROP SH ROHAN SETHI L _ |03-10-2023 03-09-2024  |Misc. Arguments -
[ 120[Execution (Comm.}/366/2023 |SIDDHANT BANSAL Vs SUBE SINGH _ [06-07-2023 21-08-2024 _ [Misc. Arguments T
_ 121jExecution {Comm. }/550/2023 |ALLIANCE IMPEX Vs M/S HABUN SURGICALS 103 -11- 2023 03-00-2024  Misc, Arguments :
| 122CS (COMMY/575/2023 ILIC HOSING FINANCE LTD Vs AJAY RATRA 01-04-2023 [27:09-2024 _Misc Arquments | ___ .
i 123[CS (COMM)/711/2023 _ |RAJENDER PRASAD Vs PARAMIT SINGH _ |28-04-2023 26092024 Misc. Argurments _ | .
. 1241C5 [COMM)/766/2023  |SANJAY KUMAR SONKER Vs KESHAV RAJ PANDEY _ 09-05-2023 24.08-2024 _ [Misc. Arguments | :
© 1258 {COMMY1128/2023 iM S GREENORB TRAVEL LTD Vs MOHD ASHID ILYAS 05-08-2023 22 10-2024 Misc. Arguments
. 126/CS {COMM)/1301/2023 M S ASK AUTOMOTIVE LTD Vs ASHOK KUMAR 09-10-2023 27 08-2024 Misc. Arguments
! .SH ASHOK MITTALPROPRIETOR OF M/S GANPATI OVERSEAS Vs '
| 127(CS (COMM)/1364/2023 M/S CAPITAL GRAINTHROUGH TS PROPRIETOR 16-10-2023 30-09-2024 _ Misc. Arguments _
128/CS (COMM)/1578/2023 fMuneer Khan Vs Zubair Ahmed —_ A312-2023 '29-10-2024 __ Misc. Arguments :
: 129|CS (COMMN7472024 LAshcnk Kumar Khetan Vs Mohit Karak -  11-01-2024 722-08-2024  ‘Misc. Arguments B
( 130 CS (COMMY/155/2024 Hemant Kumar Vs Kamal Berl B 25+ 01 2024 04-09-2024 ‘Misc. Arguments
131JOMP (1) (COMM. )Il72{2024 Tata Motors Fmance Ltd Vs Rajesh Kumar 7360 115- -03-2024 30-08-2024 ~ |Misc. Arguments
' 132|CS (COMM)/174/2024 Arora Fabrics Vs Jack One Shanti Enterpnses . 30-01-2024 127-08-2024 [Misc. Arguments :
[ 133/CS (COMM)/250/2024 ‘Anmol Bhatia Vs Arsh Wardrobe Collection 16-02-2024 w24 10-2024 iMisc. Argumnents .
! 134/CS (COMM)/316/2024 ‘Neetu Gupta Vs jitender Kumar |29-02-2024 '24-10-2024 Misc. Arguments !
; 135 cs (COMM)IM?]ZOM lnSIQnia Llfestyle Spaces Pvt Ltd Vs N:kon Finlease Pvt Ltd |09-04-2024 ‘04-10-2024 Misc. Arguments
; “136/Counter Claim/8/202} [DALIP MALIK Vs SANTOSH GOSWAMI AND Anrs. 03-02-2021_ 122-08-2024 _Misc./ Arguments rCONTECTEA
_ 137TM/132/2018 MUKESH KUMAR Vs SURENDER KUMAR 108-06-2018 30-09-2024  Misc. casesfpurpose
!
. 138CS (COMM)/1800/2019 _ \NITIN KUMAR Vs ASHOK CHOQUDHARY . T0(5-02—2(‘)19 22-08-2024 _ _Misc. cases/purpose .
f 139CS (COMM)/1815/2019 ISUPER CASSETTES INDUSTRIES PRIVATE LIMITED Vs SMULE. INC. l04-04-2019 20-10-2024  Misc. cases/purpose CONTECTED |
i__ 140CS (COMM)/2642/2019 } \DASSOLER AGRONEGOCIOS LTD Vs R D ENTERPRISES 13-11-2019 08-10-2024_ Misc. casesfpurpose, |
‘ !
L 141 EX/640/2020 _MISSR HETAMPURIA AND SONS Vs M/5 DAKSH ENTERPRISES 121-12-2020 128-10-20_24___1Mi_5_c._ cases/purpose, -
. _ . 142C5 (COMM)/714/2020 VINOD KUMAR Vs HARINDER PAL SINGH AND ANR 26-02-2020 |129-,19M Misc. casesfpurpose
: 143.CS (COMM)f1193/2020 Canara Bank Vs KARUR VYSYA BANK [30-11-2019 00-10-2024  Misc, cases/purpase,
"M/S CENTURY PLYBOARDS INDIA LTD Vs M/S THAKUR PLY AND | 3
_144CS (COMM}/1594/2020 WORLD o 27-10-2020 17-09-2024  Misc. casesfpurpose.
1455 (COMM)/1837/2020 _ /ARIBA SAEED Vs AARNA SALES CORPORATION 17-12-2020 20.08-2024  :Misc. cases/purpose B
146EX/11/2021__ IN KUMAR ASSOCIATE INTERNATIONAL Vs UNION OF INDIA |07-01-2021 130-08 -2024  Misc, cases/purpose, |
147Counter Claim/38/2021 {M/S KL INTERNATIONAL Vs GURUJI ENERPRISES PVT. LTD. 16-12-2021 '27-09-2024 _ Misc. casesfpurpose CONTECTED




{ -

MfS LAKHI RAM KASHI RAM TH. PARTNER VISHAL GOYAL Vs M/S T
HALDIRAM BHUJIA WALA iNC.TH. PARTNER ASHOK KUMAR ‘

I
148C5 {(COMM)/129/2021 AGARWAL B l:_I,J:-E_)lggz_l _102-09-2024 Misc. cases/purpose . I
; |
149EX/131/202]1 _SH. DES RAJ 5ETH! Vs SH. GULAB SINGH AND ORS {20-02-2021 05-08-2024 ~ Misc. cases/purpose
__ = 150Cs (COMM)/132/2021 ___/ANOOP GUPTA Vs FRIYADARSHAN GUPTA 12:01-2021 106-09-2024  Misc. cases/purpose,
B | .
- 151EX/311/2021 MATSYA FINCAP PVT LTD Vs SACHIN DUA 10-08-2021 30-08-2024 Misc. cases/purpose ) {'
152!CS {COMM)/571/2021 ) SANA HERBALS PRIVATE LIMITED Vs MCHSIN DEHLVI AND ANR  |15-02-2021 02-09-2024 Misc. cases/purpose; } j
g CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LTD Vs ! !
153 EX/638/2021 ) RAJ KUMAR TIWARI AND ANCTHER _|14-12-2021 01-10-2024 Misc. cases/purpose.
) 154{CS (COMM)/690/2021 BHAGWATI ENTERPRISES Vs GCL ENTERPRISES _ [27-02-2021 20-09-2024 Misc. cases/purpose
! _155|CS D)/800/2021 ) SURA] PRAKASH Vs NEERA) KUMAR AND ANR 22-10-2021 23-08-2024  Misc. cases/purpose
156|CS {COmMM)/1168/2021 'RA_leDER SINGH Vs ASHIM CHOPRA i31-03-2021 25-09-2024 "Misc. cases/purpose. j
KRIPA RAM RAMJI DASS Vs EXQUISITE ENTERPRISES PRIVATE | i
157 C5 (COMM)/1702/2021 LIMITED - 10-06-2021 09-10-2024 Misc. cases/purpose
KHUSHI AGRO FOODS PRODUCTS Vs WHITEFIELDS OVERSEAS i
158 CS (COMM)/1869/2021 _LIMITED - 18-06-2021 24-09-2024 Misc. casesfpurpose. !
I I
: = 159(CS (COMM)/2814/2021 _{ANIL KUMAR Vs BABI CHANDA _ ___10-08-2021 20-11-2024  'Misc. casesfpurpose, )
| : 1
160'CS (COMM)/3445/2021 ICTO CARRIERS LTD Vs SUICH INDUSTRIES PVT LTD AND ORS 18-09-2021 21-08-2024 IMist. cases/purpose s
MIS KAPILA COLOURS PYT LTD Vs M/S V AND S INTERNATIONAL |
161 CS (COMM)/3653/2021 ‘PVT LTD AND ANR . 125—055222_1_ 123-09-2024 }ijsg cases/purpose, i
) 162CS (COMM)/3725/2021 SAMEER MEHTA Vs MANVEEN SINGH - __.._27-09-2021 30-08-2024 iwfc. cases/purpose i
i ‘ ' i
' 16_3J’g:,_(COM_@!3899!2021 ___ PRAYAG POLYTECH PRIVATE LTD Vs EESHA PACKAGING AND ANR |04-10-2021 24-08-2024 Misc. cases/purpose 1
M/S MARICA AGRONOMICS P. L TD. Vs ABOUEL-DAHAB FOR ‘ [
__ 164ICS (COMM)/A719/2021 w EXPORT AND CONTRACTING 15-11-2021 [09-09-2024 Misc, casesfpurpose N I
165CS (COMMY4825/2021 MAHABIR PARSAD Vs ABHIEET ANAND o 20-11-2021 19-07-2024 Misc. cases/purpose CONTECT Egj
FREUDENBERG GALA HOUSEHOLD PRODUCT PVT. LTD. Vs ] ' .
S 1561:CS {COMM)/5125/2021 ARORA TRADERS AND QRS 104-12-2021 31-08-2024 Misc. cases!purposei B ,,,J
' EMBUER HEALTH PRIVATE LTD. Vs M/S SHREE GANESH AGENCY i ‘ 1
167/CS [COMM)/5256/2021 =~ AND ANR 114-12-2021 124-08-2024 Misc. casesfpurpose "
T "SUPER CASSETTES INDUSTRIES PRIVATE LIMITED Vs SMULE INC :
168IContempt Petition/6/2022 _AND ORS. LDSO_LEEZ 20-10-2024  Misc. cases/purpose|/CONTECTED
MANJUL "PUBLISHING HOUSE FVT. LTD. Vs MS. USHA JAIN, PROP
__ 169 Execution {Comm.)/8/2022 (OF |BC PUBLISHERS AND DISTRIBUTQRS 29-04-2022 31-08-2024 Misc. cases/purpose; B
170/Execution (Comm.}f333/2022 'SH PRADEEP JAIN Vs SH NEERAV JAIN __02-12-2022 27-08-2024 ‘MichseslpurposgL
! 'M/S GOLDEN MP CHIT FUND PVT LTD THROUGH AR SATISH [
171jExecution {(Comm.)/334/2022  KUMAR Vs MAHESH BANSAL 03-12-2022 24-08-2024  Misc. cases/purposejCONTECTED



Mang] Kumar Prop Of M S Narayan And Co?ﬁpany Vs Manpreet

Misc. caseslpurpose!

S

C R T S

272|CS (COMM)/B15/2024 Puri ) - '27-07-2024 02-09-2024 |
! i Himansht Prop Of Mfs Himanshu Engineers Vs Shanti Trading : |
i__ 273|CS (COMM)/B25/2024 Company o _ ;30-07-2024 27-0B-2024 Misc. cases/purpose;
' 274/OMP (1} (COMM.}/835/2024 IDFC FIRST Bank LTD Vs YOGESH BANKOTI 16-08-2024 l30-09-2024 Misc. cases/purpose
__275/0MP () (COMM.)/836/2024  IIDFC FIRST Bank LTD Vs RAJESH KUMAR JUNEJA 16-08-2024 Jgo-og-zoza Misc. cases/purpose’
| 276,CS (COMM)/B75/2024 SHABEENA Vs AADIL KHAN 12-08-2024 i25-09-2024  |Misc. casesfpurpose |
|OR1ENTAL TERIMEX LTD. Vs HARISH KUMAR B. @ HARISH T ‘
_ 277,CS (COMM)/1163/2020 __|NAKODA 129-08-2018 103-09-2024 _ {Order o .
o 278'CS (COMM)/244972022 iSHRI B.S. KARIWAL Vs SHRI SANJAY KATIYAR 05-11-2022 21-08-2024 Qrder . .
; 279.CS (COMM)/2450/2022 'B S KARIWAL Vs SHR SANJAY KATIYAR |05-11-2022 21.08-2024  Order - . &
1 Plaintiff/Petitioner
«280/CS (COMM)1327/2019 RC.K LEASING AND FINANCING PVT. LTD. Vs MANISH KUMAR ~ 27-07-2019 27-08-2024  |[Evidence
’ - T T ‘ PlaintifffPetitioner |
281 C5 (COMM)/2278/2019 |ARUN NARULA Vs ABHINAY AGGARWAL 25-09-2019 06-08-2024 E\qlden_ce_ s .
1 |UNION BANK OF INDIA @ CORPORATION BANK Vs DIWAKAR i Plaintiff/Petitioner
282|CS (COMMY2B22/2G19 DUBEY AND OTHERS. 29-11-2019 ;12-09:20;L Evidence _
PlaintifffPetitioner
283(CS (COMM)f121/2020 JATIN MAHESHWARI Vs A L IMPEX AND ORS |15-01-2020 03-09-2024  Evidence C .
|M15 GANGA YAMUNA TRADERS PVT. LTD Vs M/S LIFE STYLE ) Plaintiff/Petitioner i
284ICS (COMM)/1205/2020 FITNESS ;24-08-2020 19-09-2024 Evidence :
i ‘ Plaintiff/Petitioner |
zas|cs {COMMY372/2021 s K KHUNTETA { HUF ) Vs M/S TANEJA TONERS (P} LTD AND ORS [30-01-2021 03-09-2024  [Evidence R
‘ Plaintiff/Petitioner
+ 286 CS (COMM)/687/2021 _RAVI GROVER Vs A K GUFTA AND ORS _27-02-2021 09-09-2024 _ Evidence !
; iPlaintiff/Petitioner i
237!c5 (COMMY712/2021 RISHI RA) Vs YOUTUBE LLC AND QRS ) 01-03-2021 03-09-2024  iEvidence CONTECTED
| T - Plaintiff/Petitioner |
2843£$ (COMMY715/2021 RISHI RA] Vs YOUTUBE LLC AND ORS _ 01-03-2021 03-09-2024 Evidence .CONT_E(_?_I'E_':_I_J__l
‘ inCO PUBLISHING HOUSE Vs USHA JAN PROP M/S jec * Plaintiff/Petitioner
) _._gaslcs {COMM}/B65/2021 _PUBLISHERS AND DISTRIBUTORS 09-03-2021 02-09-2024  Evidence _
] o Plaintiff/Petitioner
__2901S (COMM)/2376/2021 RS TEXTILES Vs RELOAD JEANS 19-07-2021  [25-09-2024  Evidence L
: ! PlaintifffPetitioner
291)C5 (COMM){3241/2021 ‘KANWAR PAL SINGH Vs NEW INDIA ASSURANCE CQ LTD AND ANRIPQ-;JB-ZOZI 28-08-2024 Evidence CONTECTED
! M/S KANWAR ENTERPRISES PVT LTD Vs MfS NEW INDIA ' PlaintifffPetitionar
292CS ([COMM)/3329/2021 ASSURANCE CO LTD _ __ 15-09-2021 28-08-2024 _ Evidence ICONTECTED
i Plaintiff/Petitioner !
_| 293,CS (COMM)/3535/2021 THE NORTH FACE APPAREL CORP. Vs AKSHAY CHOPRA __ _'23-09-2021 21-08-2024  Evidence
: | ‘Plaintiff/Petitioner
_ . 294|CS (COMM)/3871/2021 CANADIAN SPECIALITY VINYLS Vs DIVYA PHARMACY _01-10-2021 05-09-2024  Evidence
' ' MIS F AND F GLOBAL PVT LTD Vs M/S KUNDAN ‘CHAIRS PVT LTD. \Plaintil‘ffPetitlcner
. 295 CS (COMM}/4031/2021 AND ANR. N 108-10-2021 25-09-2024  [Evidence _ R
M{S POWER ELECTRO CONTROLS Vs M/S GURU MAHIMA ! PlaintifﬁPetltioner
___296|Counter Claim/59/2022 ELECTRONICS o . Joz-12-2022 23-08-2024  |Evidence  _ CONTECTED
'Plaintiff/Petitioner
297 CS (COMM)210/2022 RAJESH CHITLANGIA Vs JITENDER SINGH 18-01-2022 |24-08-2024  Evidence o



